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ELECTION COMMISSION OF INDIA
NOTIFICATION
New Delhi, the 17th May, 2024

O.N. 122(E).—In pursuance of sub-rule (2) of Rule-11 of the Conduct of Elections Rules,
1961, the list of contesting candidates for the Parliamentary Constituencies Scheduled for poll on
25" May, 2024 for the General Election to Lok Sabha, 2024 (Phase-6) is published for general
information.

[No. 464/EPS/2024/7A(6)]
By Order,
SANJEEV KUMAR PRASAD, Secy.

FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES

Election to the House of the People from 01-Valmiki Nagar Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
Deepak Yadav
At-Naraipur, .
1 PO-Malkhauli, Bagaha, Rashtrg:lJanata Hurricane Lamp
Dist-West Champaran
Durgesh Singh Chauhan
At-Vill+PO-Pipariya, : :
2 PS-Bagaha, Bahug)e;r;tSamaj Elephant
Dist-West Champaran y
At-Pakadiya Tola Bahoranpur,
PO-Majhariya Kishun, Janata Dal
3 PS-Jagdishpur, (United) Arrow
Dist-West Champaran
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(i) Candidates of registered political parties (other than recognised National and State Political Parties)

Naba Kumar Sarania
(Hira Bhai)

At-Charangabari,

PO-Tamulpur, Gana Suraksha
Dist-Bakasa, Party

State-Asam

Battery Torch

Shafi Mohammad Miya

At-Sugauli, -
PO-Dhobani, Aazad Samaj
PS-Lauria, Party (Kanshi Kettle

. Ram)
Dist-West Champaran

(iii) Other candidates

Chandreshwar Mishra

At-Shri Radha Krishn Nagar,
Bibiganj, Bhagwanpur,
PS-Sadar,
Dist-Muzaffarpur

Independent Flute

At-Dabgar Tola,
Bagaha-1,
PO+PS-Bagaha,
Dist-West Champaran

Independent Cauliflower

Parshuram Sah At-Chandisthan
PO+PS-Bagaha,
Dist-West Champaran

I

E |
A

Independent Saw

Pravesh Kumar Mishra
@ Anup

At-Vill+PO-Daniyal Parsauna,
PS-Sathi, Independent Ganna Kisan
Dist-West Champaran
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Shambhu Prasad

At-Kundilpur,

PO-Bargajwa,

PS-Shikarpur,
Dist-West Champaran

10 Independent Air Conditioner

Place:- Bettiah
Date:- 09-05-2024
Returning Officer

01-Valmiki Nagar Parliamentary Constituency

FORM 7A
[See Rule 10(1)]
LIST OF CONTESTING CANDIDATES

Election to the House of the People from 02-Paschim Champaran Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted

1 2 3 4 5

(i) Candidates of recognised National and State Political Parties.

1 Upendra Ram

At+Post- Jhakhara, PS Bahujan Samaj

Jagdishpur, District- West Part Elephant
Champaran, 845459 y
2 Madan Mohan Tiwari
| | - - - -
‘ Village- Rani Pakadi, Po- Pipra . .
\
C Pakadi, P.S. Mufassil Bettiah, Indgg nNs;n;gnal Hand
NP Dist.- West Champaran 9
3 Dr. Sanjay Jaiswal
1_ b Ay . Dr. M.P. Jaiswal Path, Bettiah- | Bharatiya Janata Lotus
‘ = 845438 Party
] y \" 3
| |
.

l ’

k

(i) Candidates of registered political parties (other than recognised National and State Political Parties)

4 Sanjay Kumar H.N.- 161, Ward No. 23, Lal
Bazar Nonia Toli, P.O+P.S.-
Bettiah, Distt. Viro Ke Vir

West Champaran 845438 . Diamond
Indian Party
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(iii) Other candidates

5 Md. Kalam Sai

Ward No. 05, Bishambharpur,

Majhauliya, 845454 Independent Ship
6
Ward No. 06, Noniyar Toli,
Bettiah, 845438 Independent Envelope
7
Ward No. 05, Chhawani .
Bettiah, 845438 Independent Plastering Trowel
8 Raushan Kumar Shrivastava
— Ganj No. 01, Bettiah, P.S.
F—)‘ Bettiah Nagar District- West Independent Bead Necklace

Champaran

Place- Bettiah
Date 09/05/2024

Returning Officer

02-Paschim Champaran Parliamentary Constituency

FORM 7A
[See Rule 10(1)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 03-Purvi Champaran Parliamentary Constituency

S. No. Name of Candidate Address of Candidate Party Affiliation Symbol Allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties.
Radha Mohan Singh
Ward-15, Muhalla-Rajendra Bharativa Janata
1 Nagar, Motihari, East Y Lotus

Champaran, Bihar

Party




160 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(iii)]

(i) Candidates of registered political parties (other than recognised National and State Political Parties)

Gyanti Devi
Village+Post-Machhargawan,
Prabuddha d K
) PS- Kotwa, East Champaran, | Republican Party | ocod Necklace
. Bihar- 845417
g
Nawal Kishor Prasad
Vill-Nagdaha, PO-Phulwar, PS- . .
Banjariya, Dist- East I\r/1ldr?ar}1<g;r/tl ' Diamond
3 Champaran, Bihar- 845431 y
Pawan Kumar
Vill+P.O- Shankar Saraiya, P.S- . .
Turkauliya Dist- East Bhartlg/:rtSarthak BO?HV;”SZ:}A&”
4 Champaran, Bihar y
Dr. Rajesh Kumar
Vill- Puraina, P.O-Sarotar P.S- Vikassheel Insaan
Dumariya Ghat, Dist- East Part Lady Purse
5 / Champaran, Bihar- 845423 y
Vijay Kumar Sahani
Vill-Chakaniya,
PO- Damodarpur, Rashtriya
6 PS- Pipra, Jansambhavna Cauliflower
Pin- 845416 Party
East Champaran, Bihar
(iii) Other candidates
Nikesh Kumar
Vill- Ramgadh Mahuawa, P.S-
Piprakothi, Dist- East Independent Air Conditioner
7 Champaran, Bihar




[T 11— 3(ii)]

AT T TSI - AT

161

Muneshwar Tiwari

Vill+Po- Gavandra, PS-
Chakiya, Dist-East Champaran,
Bihar

Independent

T. V. Remote

Mohammad Ajmer Alam

Vill- Manglapur P.S+P.O-
Kalyanpur, Dist- East
Champaran, Bihar

Independent

Computer

Sahni

. -
=

Rajesh Kumar s/o- Gaganlal

Vill- Chintamanpur,
PO-Damodarpur,
PS- Pipra,

Dist- East Champaran, Bihar-
845416

Independent

Almirah

11

Rajesh Kumar s/o- Vishun Sah

Vill.-Banjhula P.S.- Chakiya,
PO- Bara Chakiya, Dist- East
Champaran, Bihar- 845412

Independent

Apple

Rajesh Singh

12

Vill-Bairiya Dih,

PS- Harsidhi, Dist- East
Champaran, Bihar- 845435

Independent

Auto-Rickshaw

Place—East Champaran
Date — 09.05.2024

Returning Officer

03-Purvi Champaran Parliamentary Constituency
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FORM 7A
[See Rule 10(D)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 04-Sheohar Parliamentary Constituency

S.No. Name of Candidate Address of Candidate Party Affiliation Symbol Allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
Ritu Jaiswal
Singhwahini Tole
1 Narkatiya, Circle-Sonbarsa, | Rashtriya Janata Dal Hurricane Lamp
Dist-Sitamarhi-843317
Lovely Anand
Gokul Chowk, Gangjala, .
2 Ward No. 32, Saharsa, Bihar Janata Dal (United) Arrow
Vijendra Thakur
Ward No.-8, Shivnagar Riga
3 > =) PO+PS-Riga, District- Bahujan Samaj Party Elephant
= Sitamarhi, Pin-843327
(i) Candidates of registered political parties (Other than recognised National and State Political Parties)
Upendra Sahani
m Village-Pakri, PO.-Rewasi, Rashtriva
4 e Police Station-Riga, Jansambhavr}lla Part Cauliflower
- District-Sitamarhi Y
AN
Jagdish Prasad
Village+Po.-Sawangia,
Police Station-Madhuban Bajjikanchal Vikas
5 Grapes

(Gadhiya O.P), District-East
Champaran. Pin-845412

Party




[T 11— 3(ii)]

AT T TSI - AT

163

Dilip Kumar Mishra

Vill-Andahara, Po+Ps-
Parsauni, Distt-Sitamarhi
Bihar 843325

Prabal Bharat Party

Air Conditioner

Mamta Kumari

Village-Tevasa Chakpeta,
PS-Phenhara, Dist.-Purvi
Champaran, Bihar-845430

Samata Party

Battery Torch

Village+P.O-Kodariya, P.S-
Patahi, District-East
Champaran, Bihar

Samaj Shakti Party

Scissors

Rana Ranjit

Village-Banjaria, Post-
Krishna Nagar-845420, P.S-
Madhuban, Dist.-East
Champaran, Bihar

All India Majlis-E-
Ittehadul Muslimeen

Kite

10

Sudhir Kumar Singh

>

oy
i 4,

Village+P.O-Madhurapur,
P.S-Phenhara, Dist-East
Champaran, Bihar, Pin-

845420

Viro Ke Vir Indian
Party

Diamond

(iii) Other candidates

11

Akhileshwar Shrivaishanv

Subhash Road Balaji
Mandir, PO-Parbhani-
431401, PS-Nanal Peth,
District-Parbhani,
Maharashtra

Independent

Road Roller
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Kanhaiya Kumar

Vill+Post-Jihuli,
PS+Anchal-Patahi, Distt.-

2 East Champaran, Bihar, Pin- Independent Almirah
845427
Place — Motihari
Date - 09.05.2024
Returning Officer
04-Sheohar Parliamentary Constituency
FORM 7A

[See Rule 10(1)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 16-Vaishali Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
VIJAY KUMAR SHUKLA
VILL+P.O-
1 KHANJAHACHAK, RASHTRIYA HURRICANE
PS-LALGANJ, JANATA DAL LAMP
(VAISHALL)
VEENA DEVI
VILL-DAUDPUR POST- LOK JANSHAKTI
DAUDPUR, PS-PARU, DIST- PARTY (RAM
2 MUZAFFARPUR VILAS) HELICOPTER
SHAMBHU KUMAR SINGH
HOUSE NO.-2570 A2 F
MANDIR WALI GALI BAHUJAN
3 ‘ SHADI KHANPUR SAMAJ PARTY ELEPHANT
'S DELHI-110008
(ii) Candidates of registered political parties (other than recognised National and State Political Parties)
ANIKET RAJ CHHEGAN NEURA,
PO-JAMALABAD,
ﬁ P.S-MINAPUR RASHTRIYA
4 =W DIST-MUZAFFARPUR SAMAJ PAKSHA ALMIRAH
=. 842004
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ABHA RAY
VILL+P.O-LALU CHHAPRA
P.S-PARU PEOPLES PARTY
5 DIST.-MUZAFFARPUR, OF INDIA CO?\IAI'?A}TETNG
(BIHAR) (DEMOCRATIC) FRUITS
PIN CODE-843126
NARESH RAM VILL+PO-
RAGHUNATHPUR, P.S- SOCIALIST
PARQOO, DIST.- UNITY CENTRE
6 MUZAFFARPUR OF INDIA B_'?g;(E:E'Y
) STATE BIHAR (COMMUNIST)
L PIN-843126
BALENDRA TIWARY
VILL-ASNAGAR, P.O- HINDUSTAN
7 . = BAKATPUR, P.S-KANTI, JANTA PARTY APPLE
"“" DIST.-MUZAFFARPUR SECULAR
e
RAMESHWAR MAHTO
MAMAMMADA P S- BHARTIYA
' SARTHAK BOAT WITH
8 BARURAJ DIST- PARTY MAN AND SAIL
MUZAFFARPUR
VINOD KUMAR SHARMA
VILL-NAYAGAON JANTANTRA
9 PASCHIMI, POST- AWAJ PARTY AIR
NAYAGANJ, P.S-DESARI, CONDITIONER
DIST-VAISHALI
HARI NARAYAN RAM GAS CYLINDER
NAGAR PANCHAYAT-
VIRO KE VIR
BARURAJ WARD NO. -02, INDIAN PARTY

10

PO+PS-BARURAJ
DIST-MUZAFFARPUR,
(BIHAR)
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(iii) Other candidates

KUMAR SHISHIR

11

VILL+PO-BRAHMPURA
P.S- MOTIPUR
DIST-MUZAFFARPUR

INDEPENDENT

AUTO-
RICKSHAW

PARAMHANS SINGH

12

VILL+PO- KHANPUR
PAKARI
P.S-BIDUPUR, DIST-
VAISHALI
PIN CODE-844115

INDEPENDENT

BABY WALKER

MUHAMAD AVAS

13 =2

VILL-AADAMPUR
POST-KATARMALA
P.S-GORAUL
DIST-VAISHALI

INDEPENDENT

BALLOON

14

136, SHANKARAPUR
KHABAS TOLA, JANIDIH,
PS.-GHOGHA, ANCHAL-
KAHALGAON, DIST.-
BHAGALPUR, BIHAR PIN-
813204

INDEPENDENT

GANNA KISAN

VIKKY KUMAR

15

VILL+P.O-GHAYASPUR,
PS-PAROO, DIST-
MUZAFFARPUR, 843107

INDEPENDENT

SCHOOL BAG

Place - Muzaffarpur
Date — 09.05.2024

Returning Officer

16-Vaishali Parliamentary Constituency
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FORM 7A
[See Rule 10(1)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 17-Gopalganj (SC) Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted

1 2 3 4 5

(i) Candidates of recognised National and State Political Parties

Dr. Alok Kumar Suman

| Vill- Turkaha, .
1 | PO+PS+District- Gopalgan; Janata Dal (United) Arrow
Sujeet Kumar Ram
Vill+PO- Bhagwanpur, . .
2 PS- Thawe, District- Bahujan Samaj Elephant
- Party
Gopalganj
(i) Candidates of registered political parties (other than recognised National and State Political Parties)
Jitendra Ram
Vill- Rudalpurtola Hirapakad, . .
3 PO- Rudalpur, PS- Bhorey, Bahujan Muki Cot

District- Gopalganj Party

Dinanath Manjhi

: Vill- Bankata, Post- Dhebwa, | All India Majlis-E-
4 ‘ PS- Gopalganj, District- Ittehadul Kite
| oy Gopalganj Muslimeen

Prem Nath Chanchal Alias
Chanchal Paswan

i ie’ Vill- Bedutola, PO+PS- Vikassheel Insaan Lady Purse

Thawe, District- Gopalganj Party
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Ram Kumar Manjhi

Vill- Jagarnatha, PO+PS-

6 Manjhagarh, District- Gana Suraksha Battery Torch
| - Party
Gopalganj
|
b
Surendra Ram
Vill- Jamsari,
Post- Jamsar, Bhartiya Rashtriya
! P.S- Uchakagawn, Dal Brush
District- Gopalganj
(iii) Other candidates
Anil Ram
Vill+Post- Jadopur Dukhharan, .
8 District- Gopalganj Independent Gas Cylinder
Nami Ram
\
I Vill- Madhusareya, Post-
9 Koluha, PS- Manjhagarh, Independent Pressure Cooker
District- Gopalganj
Bhola Harijan
Vill- Sahupada, Post- Silhan,
10 PS- Sanokhar, District- Independent Ganna Kisan
Bhagalpur
Satyendra Baitha
Vill- Shyampur, Post- Rampur
11 Daud, PS- Kuchaikot, District- Independent Auto-Rickshaw

Gopalganj

Place- Gopalganj
Date- 09-05-2024

Returning Officer

17-Gopalganj (SC) Parliamentary Constituency
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FORM 7A
[See Rule 10(1)]
LIST OF CONTESTING CANDIDATES

Election to the House of the People from 18-Siwan Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted

1 2 3 4 5

(i) Candidates of recognised National and State Political Parties

Awadh Bihari Choudhary

Vill- Jiyay, Post- Jiyay :
1 @ PS- Siwan Muffasil, Dist- Rasm”ggl Janata | prricane Lamp
L e Siwan
i
Dilip Ku Singh
£ Vill- Pakwalia, Post
) 08 Pakwalia, Bahujan Samaj Elephant

%7 PS-Daraunda, Dist-Siwan Party

Vijaylakshmi Devi

Vill- Baraso, Post-
Anugrahnager Janata Dal (United) Arrow
PS-Mairwa, Dist-Siwan

(i) Candidates of registered political parties (other than recognised National and State Political Parties)

Sanjay Kumar Sah

4
Vill- Nowapali, Post-Chakra, Bhartiya Lok
Dist-Siwan Nayak Party Road Roller
(iii) Other candidates
Jeewan Kumar
Vill- Kandhwara, Ward No-19
5 Post-Siwan, PS- Siwan (M), Independent Cot

Dist-Siwan

Vill- Thepaha, Station Tola,
6 ‘ i e | ‘ Post- Thepaha Bazar, Dist- Independent Almirah
Siwan
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Devkant Mishra
Mohalla-Laxminagar,
Ramnagar, Ander Dhala,
7 ward No.-21, Post+Dist Independent Crane
Siwan
L ,__! Vill- Karmaha, Post-Amarpur,
8 \e PS-Darauli, Dist-Siwan Independent Computer
N //1 ] :\(‘
Pramod Kumar
9 Vill- Aalapur, Circle-Manjha, Independent Cauliflower
Dist-Gopalganj
Mahendra Singh
Alias Mahendra Rai
Vill- Ratanchak Naya Tola,
10 Q Post-Hathua, Dist-Gopalganj Independent Grapes
‘r
Dr. Ravindra Nath Shukla
11 @ Vill+Post-Tenua, PS-Guthani, Independent Gas Cylinder
/ Dist-Siwan
o,
\
Satyendra Kushwaha
r\ Vill- Bijehata,
12 5+ Post-Gaushala Road, Siwan, Independent Battery Torch
Dist-Siwan
Hena Shahab
Vill-Pratappur, Post-Pratappur o
13 PS-Husainganj, Dist-Siwan Independent Auto-Rickshaw
Place:- Siwan

Date:- 09.05.2024

Returning Officer

18-Siwan Parliamentary Constituency
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FORM 7A
[See rule 10 (1)]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 19-Maharajganj Parliamentary Constituency

S. No. Name of Candidate Address of Candidates Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
AAKASH KUMAR SINGH
VILL-KOYAL-BHOOPAT, INDIAN
| THANA-MEHANDIYA, NATIONAL HAND
DISTRICT-ARWAL, CONGRESS
STATE- BIHAR
JANARDAN SINGH
"SIGRIWAL"
AT VILLEGE-
) MISHRAWALIA TOLA, BHARATIYA LOTUS
P.O+P.S.- JALALPUR JANATA PARTY
DIST SARAN
MADHUSUDAN SINGH
VILL-PAKAWALIYA,
PS-PAKAWALIYA, BAHUJAN
3 ~ BLOCK-DARAUNDA, SAMAJ PARTY ELEPHANT
DISTRICT- SIWAN
(i) Candidates of registered political parties (other than recognised National and State Political Parties)
AKHILESHWAR PRASAD
SINGH VILL-BADKAGAON, ALL INDIA
y = POST-BADKAGAON, MAJLIS-E-
4 PS- BHAGWANPUR HAT, ITTEHADUL KITE
DISTRICT- SIWAN, BIHAR MUSLIMEEN
PIN CODE- 841408
“ié‘ J
VILL+PO-
HUSSEPURNAND,
PS- BASANTPUR,
DIST- SIWAN, PEOPLES PARTY BASKET
5 STATE-BIHAR, OF INDIA CONTAINING
PIN (841406) (DEMOCRATIC) FRUITS
(iii) Other candidates

Place: CHAPRA
Date: 09.05.2024

Returning Officer

19-Mabharajganj Parliamentary Constituency




172 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(iii)]

FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES

Election to the House of People from 01-Ambala (SC) Parliamentary Constituency

S. No. Name of Candidate Address of candidate Party affiliation Symbol Allotted

1 2 3 4 5

(i) Candidates of recognized National and State Political Parties

1 Kiran Punia H.No. 75, Sector-17, Jannayak Janta Key
Panchkula, Haryana - 134109 Party

2 H.No. 161, Ward No. 8, Indian National Spectacles
Sector-14, Urban Estate, Lok Dal
Karnal
3 Pawan Randhawa Village Sultanpur, Tehsil Bahujan Samaj Elephant
Barwala, District Panchkula — Party
ﬁ 134118
L@ s
4 Banto Kataria H.No. 352, Mansa Devi Bharatiya Janata Lotus
Complex, Sector-4, Panchkula Party
5 H.No. 936-A, Sector-7, Indian National Hand
Ambala City-134003 Congress

(Haryana)
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(if) Candidates of registered political parties (other than recognized National and State Political Parties)

6 Kamal Kumar Barara H.No. 114, Village and Post | Aazad Samaj Party Kettle
Office Barara, District (Kanshi Ram)
Ambala, Haryana
7 H.No. 81, Sector-3, Urban Peoples Party of Basket containing
Estate, Kurukshetra India (Democratic) Fruits
8 H.No. 381, Sector-17, Huda, Bhartiya Shakti Truck
Jagadhri, District Chetna Party
Yamunanagar
9 Baljeet Singh H.No. 13, R K Puram Colony, | Bharatheeya Jawan Diamond
Jandli, Ambala City, Haryana- Kisan Party
134003
10 Beta Mam Chand Rattuwala | Village Rattuwala, Post Office | Bharatiya Yuva Jan Battery Torch
Sadhaura, Ekta Party
District Yamunanagar
11 Mehar Singh Chalia Flat No. B-2304, IREO Ekam Sanatan Flute

o
i

SKYON, Sector-60, Gurgaon,
Sector-56, Wazirabad,
Gurgaon, Haryana - 122011

Bharat Dal
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12 Rakesh Kumar Village and Post Office Haryana Jansena Ganna Kisan
Thamber, District Ambala. Party
3 &
13 Suraj Kumar H.No. 552, Dera Batti, Bahujan Mukti Cot
Balmiki Colony, B.C. Bazar, Party
Ambala Cantt.
(iii) Other Candidates
14 Mohar Singh Station Master H.No. 6/13, 6, Nishat Bagh Independent Apple
(Retd.) Behind, B.D.Floor Mills,
Kardhan, Ambala Cantt.
(Haryana)
Place: Ambala.
Date: 09-05-2024
Returning Officer
01-Ambala (SC) Parliamentary Constituency
Form 7A

[See rule 10(2)]

List of Contesting Candidates

Election to the House of the People from 02-Kurukshetra Parliamentary constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5

(i) Candidates of recognised National and State Political parties
1 Abhay Singh Chautala H.No. 233, Village, Tejakhera, Indian National Spectacles

Tehsil Dabwali, Distt. Sirsa-
125101

Lok Dal
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2 Deepak Mehra Ladwa Road, Shiv Durga Bahujan Samaj Elephant
Colony, Pipli, District Party
Kurukshetra
o dod)
3 Naveen Jindal House No. 1, Jindal House, Bharatiya Janata Lotus
Mohan Nagar, Kurukshetra Party
4 Pala Ram Saini 745/5, Ambala Road Near Jannayak Janta Key
RKSD College, Bishan Garh Party
Gamri, Kaithal, Haryana
= =
|
\__
5 Dr. Sushil Gupta 4/12, East Punjabi Bagh, New | Aam Aadmi Party Broom
Delhi-110026
(i) Candidates of registered political parties (other than recognised National and State Political Parties)
6 Inderjeet Kamboj 416, Chandana Road, Gali No. Peoples Party of Basket containing
1, Patti Dogran, Kaithal, India (Democratic) Fruits
Haryana
7 Comrade Om Parkash Shastri H.No. 522, Ward 30, Sadhu Socialist Unity Battery Torch

-
A

=

I

Farm, Narkatari Road,
Thanesar, District Kurukshetra

Centre of India
(Communist)
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8 Om Parkash Indal H.No. 1043, Keorak Colony, | Global Republican Gas Cylinder
Kaithal Party
|
o
9 Khazan Singh Sehgal House No. 377, Ward No. 10, Shiromani Akali Bucket
Guhla, Tehsil Guhla, District Dal (Amritsar)
- Kaithal, Haryana-136035 (Simranjit Singh
? Mann)
10 Naresh Kumar #895, Ward 11, Near Royal Samata Party Telephone
Resort, opp. Sector-7, Ratgal
Colony, Thanesar, District
Kurukshetra

11 Advocate Pardeep Saini H.No. 1180 Sector-6 Urban Rashtriya Garib Batsman

Estate, Karnal-132001 Dal
12 Mahavir Singh House No. 128, Sector-5, Ekam Sanatan Flute

Urban Estate, Kurukshetra- Bharat Dal
136118
T

13 Satnam Bhazigar Ward No. 12, Salempur, Loktantrik Lok Matchbox

Cheeka, District Kaithal Rajyam Party
14 Satbir Kashyap Village & Post Office Thana, | Rashtriya Janshakti Glass Tumbler

Block Pehowa, District Party (Eklavya)

@

Kurukshetra




[T 11— 3(ii)]

HTLT T TSTIA @ AHTTI

177

15 Satish Dhull Village & Post Office Pai, Bharatiya Asha Auto-Rickshaw
Tehsil Pundri, District Kaithal Party
(iii) Other candidates
16 Pandit Anil Upadhyay H.No. 367/1, Mohalla Saidan, Independent Apple
- Shahabad Markanda, District
Kurukshetra
N
17 Amit Malik 180, Pocket B-9, Sector-3, Independent Black Board
Rohini, Delhi-110085
18 . # 546/4, Mata Gate, Near Mata Independent Cauliflower
Adv. Aak;m\z;?harma Gate, Barfani Sewa Mandal,
Kaithal, District Kaithal-
136027 (Haryana)
a Sl |
19 Village Hamidpur, District Independent Ganna Kisan

Jai Kumar Saini Hamidpur

-

4O

Kurukshetra
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20

Jai Parkash Sharma

3

H.No. 211A, Behind ITlI,
Shivdayal Puri, Yamuna
Nagar

Independent

Head Phone

21

Pataso Devi Ex-Sarpanch

Balmiki Basti, Ladana Baba
Teshil & District Kaithal

Independent

Chakki

22

#1392, Ram Nagar, Kalka,
District Panchkula, Haryana-
133302

Independent

Cot

23

Village Diluwala, District
Kaithal

Independent

Dolli

24

H.No. 85, Model Town, Jind
Road, Kaithal

Independent

Sitar

25

Comrade Ramesh Khatkar

House no. 652/20, Gali No. 3,
Hari Nagar, Narwana, Jind,
Haryana-126116

Independent

Plastering Trowel
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26 Ramdiya H. No. 148, Village Independent Kettle
Dhundharheri, District Kaithal
27 773, Sector-1, Part 2, HUDA Independent Bat
Shahabad, District
Kurukshetra
28 Hosue No. 11, Moti Bagh, Independent Computer
Gobindpura, Yamuna Nagar,
Haryana-135001
29 Sunny Kashyap Teora Village Teora, Tehsil- Independent Road Roller
Shahabad, District
Kurukshetra
30 Surender Singh C.I.A. Staff Gali, Narwana, Independent Ice Cream
e Distt. Jind, Haryana-126116
bl
| P
A
AV
31 Sewa Singh Village Harnaul, District Independent Sewing Machine
Yamuna Nagar
| 1

Place: Kurukshetra
Date: 09.05.2024

Returning Officer

02-Kurukshetra Parliamentary Constituency
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FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES
Election to the House of the People from 03-Sirsa (SC) Parliamentary Constituency

S. No. Name of candidate Address of Candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
1 Ashok Tanwar House No. 1, HUDA Bharatiya Janata Lotus
Sector-20, Sirsa Party
2 Ramesh Khatak House No. 70, Sector 4, Jannayak Janta Key
Part-2, Urban Estate, Karnal Party
3 Lilu Ram Asakhera Village Asa Khera, Tehsil Bahujan Samaj Elephant
Dabwali, Distt Sirsa Party
v
4 Sandeep Lot Valmiki Hanuman Nagar, Ward No. Indian National Spectacles
19, Narwana Distt Jind Lok Dal
L2
4
\
5 Selja House No. 662,Ward No. 25, Indian National Hand

.

(i) Candidates of registered political parti

MC Colony, Hisar

Congress

es (other than recognized National and State Political Parties)

6 Mistri Daulat Ram Rolan House No. 329, Ward No.10, Peoples Party of Basket Containing
: Bigarh Road Chungi, India Fruits
@ : Fatehabad (Democratic)
7 Dharampal Vartia Village and post Office Loktantrik Lok Matchbox
Mirana Teh. Ratia, Distt. Rajyam Party
e _ Fatehabad.
8 Rajinder Kumar House No. 246, Indira Colony, Bharatiya Asha Auto- Rickshaw
Ward No. 23, Tohana, Party

=)

Fatehabad




[T 11— 3(ii)]

AT T TSI - AT

181

9 DR. Rajesh Mehandia Village and Post Office Dhani Bahujan Whistle
Gopal, Tehsil Bhuna, Distt Republican
Fatehabad Socialist Party
(iii) Others Candidates
10 Karnail Singh Odhan House No. 362 Village Odhan, Independent Diamond
Tehsil Kalanwali Distt Sirsa
11 Jasvir Si?19h House No. 145,Village Ranjitpur Independent Ice Cream
Theri, Rania, Distt Sirsa
12 Joginder Ram Village Abholi Post Office Ottu Independent Bicycle Pump
Tehsil Rania Distt Sirsa
1
13 Naveen Kumar commando | Village Bosti Tehsil Tohana Distt Independent Crane
Fatehabad
14 House No. 112A, village Khaja Independent Battery Torch
Khera Tehsil Rania Distt Sirsa
15 Village Kaimri Tehsil and Distt Independent Telephone
Hisar
" .
16 House No. 471 A, Mohalla Independent Glass Tumbler

Chandigaria, Ward No. 25,Sirsa
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17 Satpal Ladwal Ward No. 12, Ratia Distt Independent Coconut Farm
Fatehabad
18 Sukhdev Singh Sandhu Village Sant Nagar Tehsil Rania Independent Ganna Kisan
Distt Sirsa
]
19 Surender Kumar Phulan Village Phul Tehsil & Distt. Independent Black Board
Fatehbad
Place:- Sirsa
Date:- 09-05-2024
Returning Officer
03-Sirsa (SC) Parliamentary Constituency
FORM 7A

[See rule 10(2)]

LiST OF CONTESTING CANDIDATES
Election to the House of the People from 04-Hisar Parliamentary Constituenc

S. No. Name of candidate Address of candidate Party affiliation Symbol alloted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
JAI PARKASH (J P)
S/o HARIKESH
H. No. 100/2, Block No. 37, Indian National
1 Village Dubbal, District Kaithal, Hand
Congress
Haryana
S
5 Dhani Khan Bahadur Bahujan Samaj Elephant
Teh. Barwala Distt. Hisar Party
!
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NAINA SINGH
CHAUTALA
3 H.No. 803, Ram Colony Ward Jannayak Janta Key
No. 5 Sirsa Party
RANJIT SINGH
4 House No. 794, Ram colony, Bharatiya Janata Lotus
Barnala Road, Sirsa Party
a4
SUNAINA CHAUTALA
5 H. NO. 642 VVPO. Chautala Teh. Indian National Spectacles
Dabwali (Sirsa) Lok Dal P
(i) Candidates of registered political parties (other than recognised National and State Political Parties)
JAGAT SINGH
6 VPO Chang, District Bhiwani Vikas India Party Gas Cylinder
DEV GIRI
7 Nimbran Patti, Village Naguran Rashtriya Coconut Farm

District Jind

Lokswaraj Party
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NEERAJ KUMAR
“CHHATTAR”

8 VPO Chhat;ar,_Teh_sn Narwana, Bharatiya Asha Auto-Rickshaw
District Jind Party
ADVOCATE PARDEEP
SIHMAR
9 VPO Belarkha, Tehsil Narwana, Peoples Party of Basket containing
District Jind India (Democratic) Fruits
MASTER VIJENDER
JITPURA
. . . Socialist Unity
10 Village Jitpura, Post Office Centre of India Battery Torch

Kharkara Tehsil Hansi (Hisar)

(Communist)

(iii) Other candidates

AJIT SINGH

VPO Kirmara, Tehsil & District

11 . Independent Glass Tumbler
Hisar
ATMA RAM BISHNOI
Village Siswal, Lakhpul Dhani,
12 Tehsil Mandi Adampur District Independent Road Roller

Hisar




[T 11— 3(ii)]

AT T TSI - AT

185

ISHWAR JHAJHRIA
VPO Rawalwas Khurd, Tehsil &
13 District Hisar Independent Hand Cart
KULBIR
H. No. 44, Village Niyana, Block
14 No. 3 Bus Stand to Shiv Mandir Independent Shoe
Gali, Tehsil & District Hisar
N“ .l .
LATRRLINAY
CHANDER MOHAN
VPO Sadalpur Teh. Mandi
15 Adampur Distt. Hisar Independent Apple
JAI PRAKASH (J.P.)
S/o UMA DUTT
H. No. 67, Housing Board Colony,
16 Adampur, Tehsil Mandi Adampur, Independent Rubber Stamp
District Hisar, Haryana
JILE SINGH
Village Sultanpuria, Tehsil Rania,
17 District Sirsa Haryana Independent Door Bell
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DINESH KUMAR
1,“:'; H.No. 1080, Village Jamalpur,
18 | ) Tehsil Bawani Khera, District Independent Scissors
: Bhiwani, Haryana
L | - ‘
POONAM MOR
Village Bass Badshahpur, Tehsil .
19 Bass, District Hisar, Haryana Independent Ganna Kisan
PARDEEP DAHIYA
H. No. 243, Nand Vihar, Azad
20 Nagar, Hisar Tehsil and District Independent Cauliflower
Hisar
MANDEEP
H. No. 235, Village Julani,
21 ' District Jind Independent Bucket
Ny
YOGESH BOORA
\
22 VPO Gu_ran_a Te§h|I Hansl, Independent Batsman
District Hisar
RANDHIR SINGH
H. No. 53, Ram Nagari, New
23 Saket Colony, Azad Nagar, Hisar Independent Whistle
Tehsil and District Hisar
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PARJAPATI RAKESH
DHUWARIA
24 # 830 B Jyotipura Mohalla Hisar Independent Sewing Machine
RAJENDER KUMAR H. No. 11B, Ramdayal Colony
Y U Satrod Kalan Hisar
25 \ Independent Pressure Cooker
| § g
VIJAY SINGH Village Ghasola, Tehsil and
\ District Charkhi Dadri
26 E*’: Independent Bat
SURENDER
27 VPO Aleva, Tghsn and District Independent Saw
Jind
28 | \ H. No. 24, Green Park, District Independent Chimney
| | Hisar
| — T S A
Place: Hisar
Date: 09.05.2024
Returning Officer
04-Hisar Parliamentary Constituency
Form 7A

[See rule 10(1)]

List of Contesting Candidates
Election to the House of the People from 05-Karnal Parliamentary Constituency

S.No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5

(i) Candidates of recognised national and State Political parties
1 Inder Singh House No. 653, Sector 8, Urban Bahujan Samaj Elephant

Estate, District Karnal

Party
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2 Divyanshu Budhiraja House No. 448, Town Ward Indian National Hand
- No.6, Gohana, District Sonipat Congress
3 Devender Kadian Village Sewah, District Panipat Jannayak Janta Key
Party
4 Manohar Lal House No. 719, Prem Nagar, Bharatiya Janata Lotus
Karnal, District Karnal Party
(ii) Candidates of registered political Parties (other than recognised national and State Political Parties
5 Ashok Kataria Kaccha Kabri Fatak, Ganga Ram | Samst Samaj Party Battery Torch
Colony, Panipat, District Panipat
1
6 Nitin Gehlot 122/1, Insar Bazaar, Valmiki Peoples Party of Basket Containing
Mohalla, Panipat, District Panipat | India (Democratic) Fruits
7 Roop Singh 472, Near Masjid, Nighdu, Rashtriya Garib Batsman

District Karnal

Dal
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8 Vineet Choudhary

House No. 51, Sector-5, Karnal,
District Karnal

Bharatiya Asha
Party

Auto-Rickshaw

9 MarathaVirender Verma | House No. 609, Near Petrol Pump, | Nationalist Congress|  Man Blowing
Vill. Jhanjhari, Karnal-132116 Party — Turha
Sharadchandra
Pawar
10 H.No.1, Village Ichhanpur, Shiromani Akali Bucket
District Karnal Dal (Amritsar)
(Simranjit Singh
Mann)
(iii) Other candidates
11 Ashok Kumar Village Namunda, District Independent Apple
Panipat
12 Azad Singh Punia House No0.782/4, Pachranga Independent Gas Cylinder
Bazaar, Panipat, District Panipat
13 Gulshan Kashyap House No. 13, Village Dholgarh, Independent Glass Tumbler

Ward No. 20, M.C., Karnal,
District Karnal
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14 Balwan Singh House No. 11, Nilkanth Enclave, Independent Chakki

Badshahpur, Gurugram-122101
S\
\W’ |

15 Manish House no. 2216, Ward no.4, New Independent Throwing a

Ramesh Nagar, Panipat, District Javelin
Panipat
> > 5

16 Manoj Bansal House No. 41, Ward No.17, Independent Diamond

Gandhi Nagar, Samalkha, District
Panipat
| &

17 Leena Kohli House N0.230/1, Adarsh Nagar, Independent Gift Pack

Near Mianwali Colony, Gurgaon,
District Gurgaon
18 House No. 96, Gali No. 4, Uttam Independent Pot
Nagar, Karnal, District Karnal
19 Sawami Agnivesh House No. 34, Gali no.2, Sawan Independent Bat
1 Park, Model Town, Panipat
Place: Karnal

Date: 10.05.2024

Returning Officer

05-Karnal Parliamentary Constituency
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FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES

Election to the House of the People from 06-Sonipat Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
Anoop Singh

VPO Sisana Tehsil Kharkhoda, Indian National

1 District Sonipat Haryana Pin Spectacles
' Code-131408 Lok Dal
5

Umesh Kumar

R TS T S v
2 e 293-A/4 Jind Road Gohana Bahujan Samaj Elephant

Party
Bhupender Singh Malik
3 ﬁ V.P.O. Bhainswal Kalan Bawla, Jannayak Janta Ke
e 3 Tehsil Gohana, Distt. Sonipat Party Y
Mohan Lal Badoli

4 423, Sector 15, Sonipat Bharatiya Janata Lotus

Party

Satpal Brahamchari

Thana Ram Ashram, Kailash Gali, Indian National
5 Bhupatwala Haridwar, Coneress Hand
Uttarkhand-249410 £

(i1) Candidates of registered political parties (other than recognised National and State Political Parties)

Naresh Kashyap

Aam Aadmi

Parivartan Party Ship

6 Q Vill. Chittana, P.O. Mohana
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Balbir Singh
. Socialist Unity
7 62/31, SUCI Ofﬁ.ce, Ashok Vihar, Centre of India Battery Torch
Sonipat .
(Communist)
H 29, Village Pipli, Teh- .
8 Kharkhauda, Sonipat, Haryana Samata Party Gas Cylinder
Rakesh Dhariwal
. Rashtriya Jatigat
9 H.No. 306, Ward NO.' 30, Sarswati Aarakshan Virodhi Electric Pole
Vihar, Sonipat
Party
Radhey Shyam
. Peoples Party of
10 VPO Kundal Pin -131402 India (Democratic) School Bag
Sunil Kumar
11 Village Bishanpura Jind 126114 RaShtrll)y; Garib Batsman
(iii) Other candidates
Ashwani
12 V.P.O. Halalpur, Sonipat, Haryana Independent Gas Stove
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Dr. Kamlesh Kumar Saini

®

13 C-23, DCRUST, Murthal, Sonipat Independent Apple
Jagbeer
14 g VPO Bichpari Independent Chakki
Nirmal Singh
15 @ 585, Jahari, Sonipat Independent Box
Ramesh
H. No. 8/22, G Block Sector 15 .
16 @ Rohini, Delhi Independent Cauliflower
L
|
Rohtash
17 E Village Rewali Independent Whistle
Sant Dharamveer
Chotivala
18 Divine Cottage, Harsana, Sonipat Independent Diamond
Sanjay Dass
19 Chabari Jind HR Independent Coconut Farm
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Satpal

o~
&

Village Shamri Lochab Barren

20 Tehsil Gohana, District Sonipat Independent Stumps
GauBhagat Sumit Lather
21 Villages Shadipur Julana Jind Independent Air Conditioner
Surender Singh
2 Yo Dabarpur, Sltgwall Tehsil Ganaur, Independent Well
District Sonepat
\

Place:- Sonipat
Date:- 09-05-2024

FORM 7A
[See rule 10 (1)]

Returning Officer

06-Sonipat Parliamentary Constituency

LIST OF CONTESTING CANDIDATES
Election to the House of the People from 07-Rohtak Parliamentary Constituency

S. No. Name of Candidate Address of Candidate Party affiliation Symbol Allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
1. Dr. Arvind Kumar Sharma | H. No. 1392-A, Sector-3, Rohtak Bharatiya Janata Lotus

(Haryana)

Party
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2. Deepender Singh Hooda Villlage & P.O Sanghi, Tehsil & Indian National Hand
District Rohtak Congress
3. Ravinder H. No. 720, Ward No. 1, Indira Jannayak Janta Key
B i Colony, Rohtak, (Haryana), Party
T 124001
«\I
i
(ii) Candidates of registered political parties (other than recognised National and State Political Parties)
4, Advocate Aditya Dhankhar | E-244, Paramount Golf Foreste, Super Power India Binoculars
Greater Noida, Gautam Buddha Party
Nagar, Uttar Pradesh -201306
5. Jagbir Singh H. No. 44/A, Mohlla, Delhi Gate, | Bharatheeya Jawan Diamond
Jhajjar, Distt Jhajjar Kisan Party
6. Jaikaran Mandauthi H. No. 562, Sector-6, Socialist Unity Battery Torch

Bahadurgarh, District Jhajjar

Centre of India
(Communist)
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7. Rakesh Singh

i3

H. No. 362, V.P.O. Bassali,
Mahendergarh

Rashtrawadi Janlok
Party (Satya)

Cot

8. H. No. 2639/3, Shiv Nagar Peoples Party of Basket containing
Colony, Rohtak, Pin Cod-124001 | India (Democratic) Fruits
9. Vishesh Bamel V.P.O. Bharan Teh Meham Bharatiya Asha Truck
Party
10. Satish Kumar H. No. 441, VPO Kharman, Ekam Sanatan Flute
Tehsil Bahadurgarh, District Bharat Dal
Jhajjar, Haryana-124507
11. Surender 89A/29, Jasber Cloney Near Shill Aam Aadmi Auto-Rickshaw
by Pass choke Rohtak (124001) Parivartan Party
=

(iii) Other candidates

12. Arvind Ward No. 6, Near Mandir Bamla- Independent Dish Antenna

2 Distt Bhiwani Haryana
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13. Arvind Kumar Sharma H. No. 21, Dayanand Colony, Independent Cake
Model Town, Hisar
-~ A
14, Ashok Kumar 675/11, Mata Darwaja, Jind Road, Independent Cauliflower
Rohtak
15. Udevir Patauda, Distt-Jhajjar- 124108 Independent Crane
!
16. Kalawati V.P.O. Nigana, Teh & Distt Independent Ganna Kisan
Rohtak, Hry-Pin-124115
-y
L _/
17. Parveen Kumar V&PO Beer Barktabad, Independent Chakki

Bahadurgarh, Distt Jhajjar
(Haryana), PIN-124507
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18. Bishambar Kumar H. No 1417, Ward No. 20, Near Independent Balloon
Chotu Ram Chowk, Civil Road,
Rohtak (Haryana)
19. Manjeet A-79(883/31), Preet Vihar, Independent Cube
Rohtak, HR. Pin-124001
20. Manisha Kachchi Garhi, Kua Mohalla, Independent Table
E Rohtak
21. Yogesh Sharma H. No. 888, Ward No. 23, DLF Independent Batsman
Colony, Rohtak-124001 Haryana
22. Master Randhir Singh H. No. 1590F, Rainak Pura, Peer Independent Telephone
B Colony, Kabir Colony, Rohtak
23. Lalit Kumar Sarswati Vihar, Gali No. 5, Kalka Independent Head Phone
Road, Teh & District-Rewari-
123401 Haryana
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24. Vinay V&PO Bambulia, Teh Independent Gas Cylinder
Matainhail, Distt Jhajjar
25. Sanjay V.P.O Sanghi, Teh & Distt: Independent Apple
Rohtak
\ el
26. Satish Kumar H. No. 719-Sector-4, Rohtak Independent Ice Cream

Place: Rohtak
Date: 09-05-2024

FORM 7A
[See Rule 10(1)]

Returning Officer

07-Rohtak Parliamentary Constituency

LIST OF CONTESTING CANDIDATES
Election to the House of People from 08-Bhiwani-Mahendragarh Parliamentary Constituency

I\?c;. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
Rao Dan Singh
H_ouse No. 99, Ward No. 13, Indian National
1 Cinema Road, Mahendragarh Hand

(Haryana)

Congress
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Dharambir Singh

House No. 200-B, Ward No.-5
Vidya Nagar, Near Hanuman

Bharatiya Janata

Mandir, Meham Road, Party Lotus
Bhiwani
Bahadur Singh
3 H.No. 196, Ward No. 14, Jannayak Janta Ke
Mahendragarh Party y
- W
Sunil Kumar Sharma
4 1595, Sec. 13, HUDA, Bahujan Samaj Elephant
Bhiwani, Haryana-127021 Party P
(i) Candidates of registered political parties (other than recognised National and State Political Parties)
Anand Kumar
Village & Post Office Bharatheeya
5 Pohkarwas, Tehsil & Distt. Jawan Kisan Diamond
Bhiwani, (Haryana)-127030 Party
Balwan
Peoples Party of
6 VPO Mandha_n, T?h Tosham India Basket Containing Fruits
Distt-Bhiwani (Hr) .
(Democratic)
Bharat Bhushan
Moh. Gurunankpura, Ward 16, . .
7 Near Old Gurudwara, Narnaul, Bhartiya Shakii Flute
Chetna Party

Mahendragarh, Haryana
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Rohtash

Ward No-14, Tosham, Distt.

Socialist Unity

8 S Centre of India Battery Torch
Bhiwani (Hry) (Communist) g
i
3 N
Subhash
Rashtrawadi
9 H.No. 624, V_PO Sanwar, Janlok Party Cot
Dadri, Hr
(Satya)
(iii) Other Candidates
Jagdish
VPO Golagarh, Tehsil &
10 District: Bhiwani (Haryana) Independent Bat
\
@1
Jai Singh
Nimar, PO Chandwas . .
11 (Badhra) Ch-Dadri Independent Throwing a Javelin
Engineer Mahavir Singh
Yadav
g V&PO Jawa, Teh & Distt.
12 Charkhi Dadri, Haryana- Independent Chapati Roller
127310
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Yogbir Singh
Vill-Pandwan, Teh & Distt
13 Charkhi Dadari Independent Glass Tumbler
Varsha
16, Dinod Gate, Pipal Wali
14 Gali, Gandhi Nagar, Bhiwani, Independent Calculator
Haryana
Ved Prakash
Mohalla Shera Guwari,
15 Mahendragarh, Hr Pin Code Independent Almirah
123029
Seema
16 Ward No. 1, (Nasibpur), Independent Diesel Pump
Narnaul
Hemant
Champapuri, Ward No. 1,
17 Charkhi Dadri, Hr 127306 Independent Black Board

Place: Narnaul
Date: 09-05-2024

Returning Officer

08-Bhiwani-Mahendragarh Parliamentary Constituency
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FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES

Election to the House of the People from 09-Gurgaon Parliamentary Constituency

S. No. Name of candidate Address of candidates Party affiliation Symbol Allotted
1) ) @) (4) (®)
(i) Candidates of recognised National and State Political Parties
1 Rao Inderjit Singh 1, Near Bhagwat Bhakti Bhartiya Janata Lotus
Ashram, V.P.O. Rampura, Party
District Rewari (Haryana)
2 Raj Babbar 20, Nepathya Gulmohar Indian National Hand
Road, JVPD Scheme, Congress
a Mumbai- 400049
3 Rahul Yadav Fazilpuria Village Fazilpur Jharsa, Jannayak Janta Key
Tehsil Badshahpur, District Party
@ Gurgaon-122001
4 Vijay Khatana VPO Damdama Teh. Sohna Bahujan Samaj Elephant
- Party
{
’ a
5 Sorab Khan H.No. 33, Village Kherli Indian National Spectacles
Kankar, Distt Nuh, Haryana - Lok Dal
122103
=% |
4
(i) Candidates of registered political parties (other than recognised National and State Political Parties)
6 Anwar H.No. 117, Village Bai Teh. Social Auto Rickshaw
Nuh, Distt. Nuh Democratic Party

of India
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7 Akash Vyas H NO 1/8, New Palam Vihar, Bhartiya Shakti Flute
Phase I, Block N, Gurugram Chetna Party
(Haryana)
9
8 Ishwar Singh Suthani Village Suthani, P.O. Suthana, Peoples Party of | Basket Containing
Tehsil Bawal, District Rewari India Fruits
(Haryana) (Democratic)
v
9 Dharmender Thakran H.No. 121, Village Swayam Shashan Glass Tumbler
Islampur(97), Near Party
Sector-38, Gurgaon, Haryana-
122018
10 Lal Chand Yadav V.P.O. — Kalwari, Teh. Tauru, Bharatheeya Diamond
- Distt — Nuh (Mewat) Jawan Kisan
e Party
11 Vandna Guliya C-0003 Godrej Icon Apartment, Right to Recall Pressure Cooker
Sector-88A, Gurugram Party
a
12 Vijay Yadav 20, Shikohpur, Gurgaon Jan Sewak Kranti Gas Cylinder

Party




[T 11— 3(ii)]

AT T TSI - AT

205

13 Comrade Sarwan Kumar
Gupta

F-137, New Palam Vihar,
Phase-1, Block H, Gurgaon,
Haryana

Socialist Unity
Centre of India
(Communist)

Battery Torch

14 Sampoorn Anand

®

Flat No 1401, Tower 8, Sare
Homes, Sector -92, Gurugram
(Haryana)

Rashtriya
Lokswaraj Party

Coconut Farm

(iii) Other candidates

15 Akshat Gait 302, H No. 1803, Independent Ship
Sector 52, Gurgaon , Haryana -
122003
16 Ajay Kumar H.No. 82/1, Village Murlipur, Independent Chakki
o Tehsil Kosli, District Rewari,
v Haryana
| Y
17 Ashok Jangra HN 778/28, Gali No 13, Jyoti Independent Sewing Machine
Park, Gurugram
18 Azad Singh H.No. A-322, Near Nand Independent Brush

Hospital, Rajendra Park,
Gurugram, Haryana
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19 Kusheshwar Bhagat H.NO. 92/91, Kirti Nagar, Independent Sitar
Gurugram 122001.
20 Fauji Jai Kawar Tyagi (Dixit) HNO 23/1, Badshahpur, Independent Chess Board
Gurgaon
: -
21 Vishnu H.No. 61, Ward No 06, Shiv Independent Crane
Colony, Haily Mandi District
Gurgaon Haryana 122504
22 Samay Singh H.No. 574, Salamba, Tehsil and Independent Cot
District Nuh- 122107
23 Singh Ram Village -Bharampur Bharangi, Independent Apple

- ~
»
{Q =\
=
/R~
-~ s

Tehsil Bawal, District Rewari.

Date: 09.05.2024
Place: Gurugram

FORM 7A
[See rule 10(2)]

Returning Officer

09-Gurgaon Parliamentary Constituency

LIST OF CONTESTING CANDIDATES
Election to the House of the People from 10-Faridabad Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5

(i) Candidates of recognised National and State Political Parties
1 Kishan Thakur House No.-333, Gali No. 6, Bahujan Samaj Elephant

New Baselwa Colony, Old
Faridabad, Haryana-121002

Party
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2 Krishan Pal House No. 1302, Sector-28, Bharatiya Janata Lotus
' Faridabad Party
&
-
e
%% T
3 Nalin Hooda H No. 161, Sector-15 A, Jannayak Janta Key
Faridabad, Haryana-121007 Party
4 Mahender Pratap Singh H. No. 2166, Sector-49, Sainik Indian National Hand
Colony, Faridabad, Haryana Congress
5 House No. 2, Raja Nahar Singh Indian National Spectacles
palace, Sector-3, Ballabgarh- Lok Dal
E 121004
(ii) Candidates of registered political parties (other than recognised National and State Political Parties)
6 Gyan Chand Bainsla Near Sarkari School, Samrat Mihir Sofa
Kamrawali, Barauli(149) Bhoj Samaj Party
Baroli, Palwal, Haryana-121102
A
7 Brijabala H.No.-515, Village Kamar, Peoples Party of | Basket Containing
Kosi Kalan, Teh.- Chhata, Uttar India Fruits
Pradesh (Demaocratic)
i Vi
8 Bharat Bhushan Koli MCF-302, Subhash Colony, Rashtra Nirman Pot

~

Ballabgarh, Faridabad

Party
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9 Mahesh Pratap Sharma H. No.-195, Ashoka Enclave Rashtriya Vikas Ganna Kisan
Main, Sector-34, Faridabad Party
10 Randheer Singh Alias Dheeru Village- Faridpur, Faridabad Akhil Bhartiya Whistle
Khatana Kisan Majdoor
Party
11 Shakila Hussain H. No. 1556, Block-C 33 Feet Loktantrik Triangle
i Road, S.G.M. Nagar, Faridabad, | Janshakti Party
\ Haryana-121001
4
12 Shiv Narayan Baba Dubey House No.-20, Gali No. 1, Kisan Mazdoor Nail Cutter
Surya Nagar, Agwanpur, Sangharsh Party
Faridabad
13 Shyam Sunder Singh H No.- 2150, Ward No.-6, Bhartiya Shakti Flute
Parvitya Colony, Saran Road, Chetna Party
Faridaabad
|
14 Satay Deo Yadav House No. -799/5, Sant Nagar, Buland Bharat Gas Cylinder
Old Faridabad, Haryana, India Party
g ‘,-'
N 5 A i
(B 18, '
15 Pandit Sumit Kumar Sharma Village- Mandhawali, Aarakshan Bat
‘ Faridabad Virodhi Party
|
‘\
| |
\ :
| |
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16 Sawatantar Singh Chauhan House No. 436, Ward Jan Shakti Dal Apple
No.7,Near Golden Gym, New
Extension Colony, Palwal,
Haryana-121102
17 Hari Shanker Rajvans F-124, AC Nagar, Neelam Bata | Adim Bhartiya Telephone
Road, NIT Faridabad Dal
(iii) Other Candidates
18 Atul H. NO.-615/1, Kumhar Wara, Independent Battery Torch
Tigaon Road, Ballabgarh
19 Girraj Village- Raipur, Independent Water Tank
PO/Teh./District-Palwal,
Haryana-121102
20 Neeraj Jatav H. No.-239 C/10, Bhim Basti, Independent Kettle
Old Faridabad
21 Swami Rajendra Dev Ji Village- Panhera Kalan, Independent Dusthin

(Faridabad)
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22 Rajesh Gautam H. No.-439, Azad Nagar, Independent Gift Pack
Ballabgarh
23 Lekhram Dabang 17-A, Dheeraj Nagar, Yamuna Independent Cot
Enclave, Part-1, Aitmadpur,
Faridabad, Haryana-121003
i |
24 Sunil Kumar B-300, Dabua Colony, NIT, Independent Auto-Rickshaw
Faridabad
Place:- Faridabad
Date:- 09.05.2024
Returning Officer
10-Faridabad Parliamentary Constituency
FORM 7A

[See rule 10(2)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 06-Giridih Parliamentary Constituency

S. No. Name of candidate

Address of candidate

Party affiliation

Symbol allotted

1 2

3

4

5

(i) Candidates of recognised National and State Political Parties

Kamal Prasad

#

Vill.+P.O-Birni
P.S-Nawadih
Dist-Bokaro
Jharkhand
Pin-829144

Bahujan Samaj
Party

Elephant

Chandra Prakash Choudhary

Village—Sandi
P.O-Sandi
Block-Chitarpur
District- Ramgarh
Pin-829150

AJSU Party

Banana
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Mathura Prasad Mahato
At- Tata Sijua, 6 No. Basti
***** P.O-Bhelatand
- P.S-Jogta
District-Dhanbad, Jharkhand Jharkhand Mukti
3 Pin-828103 Morcha Bow & Arrow
(i1) Candidates of registered political parties (other than recognised National and State Political Parties)
Md Ainul Ansari
Vill-Tetuliya
Post-Bhatdih
P.S-Mahuda
A Dist-Dhanbad, Jharkhand Bahujan Mukti ot
Party
Gyaneshwar Prasad 474 C,
Gupchuptola, Sonatand
P.O-Siwandih
P.S-B.S.City
5 Dist-Bokaro, Jharkhand Lokhit Adhikar Apple
Party
N x|
Pappu Kumar Nishad 169A, 296
Ranguni, Ranguni
Dhanbad
Pin-828104
Bhartiya Lokmat
6 Rashtrawadi Party Bead Necklace
Pramod Ram House No. 53°A’
Village-Katnia
P.0O.-Ojhadih
P. S.-Tundi Peoples Party of -
7 Dist.-Dhanbad, Jharkhand India Baske'lczfoir;talnmg
Pin-828109 (Demacratic) uis
Shivji Prasad Quarter 403, Muraidih
Post-Pochari
e District-Dhanbad Jharkhand,
| @ Pin-828306 _
8 | g | Right to Recall Pressure Cooker
‘ N | Party
? |
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Subhash Kumar Thakur

62B Badhadih

Badhadih
Bokaro
Pin-827013
9 Sarv Samaj Party Ludo
(iii) Other candidates
Usha Singh Shastrinagar Phusro
P.O-Phusro Bazar
P.S-Bermo
Q District-Bokaro, Jharkhand
10 = | Independent Bucket
Kalawati Devi H.No. 18
Vill —Galagi
P.O-Galagi
P.S-Nimiaghat
Dist-Giridih, Jharkhand
11 Pin-825167 Independent Bangles
g ‘ “';/-'i‘e.
1/ :ﬁ“t“t\\\‘i
Jairam Kumar Mahato Vill.-Mantand, Chitarpur
P.O+P.S-Topchanchi
Dist-Dhanbad, Jharkhand
12 Independent Gas Cylinder
W i
Dwaraka Prasad Lala Village- Gendnawadih
Post office-Tantari
District-Dhanbad
Q Pin-828402
13 | -~ Independent Scissors
=)
Rameshwar Dusadh At- Maheshlundi
Tola-Mahuatand
P.O-Karharbari
P.S-Giridih(M)
14 Dist-Giridih (Jharkhand) Independent Air Conditioner

Pin-815316
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15

Sunita Tudu

Vill-Araju
P.O-Araju
P.S- Jaridih
Dist-Bokaro
Pin- 829301

Independent

Battery Torch

Subodh Kumar Yadav

16

Berha Suiyadih
P.S.-Dumri
Dist-Giridih
Pin-825106

Independent

Calculator

Place: Bokaro
Date: 09-05-2024

FORM 7A
[See rule 10(2)]

Returning Officer

06-Giridih Parliamentary Constituency

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 07-Dhanbad Parliamentary Constituency

S.No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
ANUPAMA SINGH
VILL+POST- DHORI
STAFF QUARTER INDIAN
1 THANA -BERMO, NATIONAL HAND
DISTRICT- BOKARO CONGRESS
(JHARKHAND)
DULU MAHATO
VILLAGE:- CHITAHI
BASTI (NEAR TALAB),
P.S.:- BARORA, P.O.
2 TUNDOO, DISTRICT- JABNHAA'\I'ITAAI;I’-LIY??Y LOTUS
DHANBAD,
A\ JHARKHAND, PIN-
A 828128.
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MOHAN SINGH

VILLAGE/PO SALTHUA
THANA-KUDRA
DISTRICT- KAIMUR-
BIHAR PRADESH
TEMPORAY ADDRESS-
KUMARDUBI NICHU
DHAURA PO-
KUMARDUBI, DISTRICT-
DHANBAD-JHARKHAND

BAHUJAN SAMAJ
PARTY

ELEPHANT

(i1) Candidates of registered political parties (other than recognised National and State Political Parties)

AKBAR ALI

VILLAGE-SARKARDIH,
NEAR MASIJID, PO-

SARKARDIH THANA- AKHIL KETTLE
4 BHARTIYA
GOVINDPUR, DISTRICT- | o0\ 0 o
DHANBAD PIN CODE NO
- 828109
KRISHNA CHANDRA SINGH
RAJ
PRINCIPAL, EM.GEN.
La LOILA, PUBLIC SCHOOL,
5 i AT:- KUSUMVIHAR, | SAMATAPARTY BOX
\ DHANBAD, PO. BCCL
TOWNSHIP JHARKHAND
DEEPAK KUMAR DAS
6 OF INDIA BLACK BOARD

_

DISTRICT- BOKARO,
JHARKHAND, PIN-827013

(DEMOCRATIC)

PERWEZ NEYYAR

HOUSE NO-368 ‘B’
SULTAN NAGAR,
P.O.-CHAS DISTRICT-
BOKARO PINCODE
NO-827013

AAZAD SAMAJ
PARTY (KANSHI
RAM)

AIR
CONDITIONER
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RAJIB TIWARI

PANCH MUKHI
HANUMAN MANDIR,
SALANPUR, PO- KATRAS
GARH, THANA- KATRAS
GARH, DHANBAD-
828113

SOCIALIST
UNITY CENTRE
OF INDIA
(COMMUNIST)

BATTERY
TORCH

REZAUL HAQUE

SHAMSHER NAGAR,
PO-B-POLYTECHNIC,
PS-BHULI, DIST-
DHANBAD, JHARKHAND

LOKHIT
ADHIKAR PARTY

APPLE

10

SANJAY KUMAR GIRI

SUDAMDIH RIVER SIDE,
PO+THANA-SUDAMDIH
DISTRICT-DHANBAD,
STATE-JHARKHAND

AKHIL BHARAT
HINDU
MAHASABHA

ALMIRAH

(iii) Other candidates

11

ANINDITA DAS

SWATI APATEMET
KUSUM BIHAR, NEAR
DOON PUBLIC SCHOOL,
KOYLA NAGAR, POST-
KOYLA NAGAR,
DISTRICT:- DHANBAD —
826005 (JHARKHAND)

INDEPENDENT

MIKE

12

VILLAGE - PARASI,
P.O. - BARWA,
P.S. GOVINDPUR,
DISTRICT-DHANBAD,
PIN-828205

INDEPENDENT

HELMET

13

UMESH PASWAN

MADA COLONY- PREM
NAGAR DHANBAD,
PO-DHANABAD, THANA
—CUM- DISTRICT-
DHANBAD, STATE-
JHARKHAND PIN-826001

INDEPENDENT

COCONUT
FARM
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KAMASHEVAR PRA.
VERMA
3 H } HEMLATA BHAWAN
KATRAS ROAD VIKASH
14 o o NAGAR BANK MORE INDEPENDENT TYPEWRITER
ﬁ MATKURIA, DHANBAD
JAGDISH RAWANI
VILLAGE:-
| KARMATAND,
[ P.O. KARMATAND,
15 P.S.- BALIAPUR, INDEPENDENT SCISSORS
DISTRICT-DHANBAD,
L. ¥ 828201
JANAK SAH GOND
' VILL:- BARAMURI,
\ P.O.:- B.POLYTECHNIC,
16 ‘ . b 5 DHANBAD INDEPENDENT | BABY WALKER
[ JHARKHAND, 828130
MD. ZAHIRUDDIN KHAN
PURNADIH SHALIMAR
17 PO-JAILGORA DISTRICT- | INDEPENDENT WATER TANK
DHANBAD, PIN-828110
|
TULSI MAHTO
o VILLAGE- DUMRA
e PO.- NAWAGARH
18 = DIST- DHANBAD INDEPENDENT BALLOON
\ (JHARKHAND) - 828306
TRIDEV KR MAHTO
VILLAGE-BENDOTAND,
POST+THANA- KASMAR AUTO-
19 DISTRICT-BOKARO, INDEPENDENT RICKSHAW
PIN NO- 829115.
JHARKHAND
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20

NITAI DUTTA

A

“

RAM NAGAR COLONY
(CHAS) PO. &
THANA — CHAS, INDEPENDENT | GAS CYLINDER
DISTRICT-BOKARO,
JHARKHAND- 827013

21

PREM PRAKASH PASWAN

- -

il

WATCH AND WARD
COLONY QN 289/F,

SHANBAD INDEPENDENT BAT

(JHARKHAND)

22

MOHAMMAD TAFAZUL
HUSSAIN

VILLAGE- PANDRA,
PO- PANDRA DISTRICT-

DHANBAD PIN CODE INDEPENDENT BANGLES
NO-828205

23

MOHAMMAD FAISHAL
KHAN

@

H.NO- 301 KATRASH
ROAD, MATKURIA,
DHANBAD MUNICIPAL

CORPORATION,

P.O. DHANBAD. INDEPENDENT
PS BANKMORE, DIST.
DHANBAD
JHARKHAND-826001

PEN NIB WITH
SEVEN RAYS

24

LAKSHMI DEVI

H.NO-526, BHULI (E)

BLOCK SECTOR-2 BASKET

POST-BHULI, DIST- INDEPENDENT | CONTAINING
DHANBAD, FRUITS

PIN CODE-828104

25

SUNAINA KINNAR

KUMHAR PATTI, NEAR
KALI MANDIR,
MANAITAND,

DHANBAD, INDEPENDENT BREAD
PO-DHANBAD,

PS- DHANSAR,
DIST-DHANABD, 826001

Place: Dhanbad
Date: 09-05-2024

Returning Officer

07-Dhanbad Parliamentary Constituency
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FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 08-Ranchi Parliamentary Constituency

S.No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
Manoj Kumar
Village-Hutup, Post-Irba, . .
1 P.S.- Ormanjhi, Bahug;tSamaj Elephant
District.-Ranchi, Jharkhand y
it \ 1:‘
i\l
\
2 E-39, Sector-111, Dhurwa, Indian National Hand
Ranchi-843004, Jharkhand Congress
Sanjay Seth
‘ FE i
Ve
ok, Karuna Sadan, West End Bharativa Janata
3 4 Park (Near Sird) Hehal, y Lotus

Ranchi-834005

Party

(i1) Candidates of registered political partie

s (other than recognised National and State Political Parties)

Dhananjay Bhagat "Gandhi"
'a -

N

House No. 352, Kokar
Bazaar, District-Ranchi,
Pin-834001

Mera Adhikaar
Rashtriya Dal

Boat with Man
and Sail
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Dharmendra Tiwary
Guru Prasad, Opp. Railway
Colony, Kali Mandir, New Bhartiya Jantantra .
3 Amrawati Colony, Chutia, Morcha Gas Cylinder
Ranchi (Jharkhand)-834001
Nipu Singh
House No.-60, Near Arjun Rashtriya
Motor Shivaji Nagar,
6 | Dumardaga, P.S.-Sadar, Jansangharsh Water Melon

Pankaj Kumar Ravi

District-Ranchi 835217

Swaraj Party

Banha (Nawada),

Hazaribag, Jharkhand,
PIN-825301

Vill.-Khapriyawan, Post-

P.S.-Katkamdag, District-

Peoples Party of
India (Democratic)

Basket containing
Fruits

Praween Kachhap

.)

House No.-1117 Lal

District-Ranchi
Jharkhand-834001

Siromtoli, P.O.+P.S.-Chutia,

Sampoorna Bharat
Kranti Party

Auto- Rickshaw

t ]
Binod Oraon
! *’, Vill+Post-Ichapiri, . .
0‘ 3 P.S.-Pithoria, Ranchi, Bahug)z;r;tMuktl Cot
= Jharkhand-834006 y
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Birendra Nath Manjhi

Vill.-Jareyadih,
10 P.0.-Bhadudih, P.S.-Chandil, Abua Jharkhand Diamond
Saraikela-Kharsawan, Party
Jharkhand
Shiv Mandir, Jagarnathpur, Socialist Unity
11 Dhurwa, Ranchi, Centre of India Battery Torch
Jharkhand-834004 (Communist)
Vill-Lapra P.O. and P.S. .
12 Mccluskiganj, District Reg;;?rllldc;n(ia)lrty Sewing Machine
Ranchi, 829208
H.No.-34 Vill-Meromahonar, .
13 P.S.-Manjhari, Dist-West Ambeg,kfr:étizparty Coat
Singhbhum, Pin No.-833201
Vill-Jainagar, P.O.-Patratu,
P.S.-Patratu, District- S
14 Ramgarh, (Jharkhand), Bhagidari Party(P) Pot
Pin-829118
Sarweshwari Sahu
Sai Gayatri Kunj,
2 0.P. Basargarh, Ranchi
15 P.O.-Tupudana, P.S.- Ekam Sanatan Triangle

Tupudana, District-Ranchi
(Jharkhand) Pin-834003

Bharat Dal
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Soma Singh

Vill-Khukhra, Postoffice-
Khukhra, P.S.-Bero, District-

Jai Maha Bharath

23
16 \ & Ranchi, State-Jharkhand Party Flute
! :‘ ) I 835202
{4\
Harinath Sahu
Vill+Post-Sukurhutoo, . .
17 P.S.-Kanke District-Ranchi Lokh;)taﬁdhlkar Apple
Pin No.-834006 y
Hemnti Devi
m | Vill-Neemdih, P.O.-Sonahatu
@ P.S.-Sonahatu, District-
18 g i Ranchi- (Jharkhand) Samata Party Batsman
)L : \\ Pin-835204
i -
F e
(iii) Other candidates
Anjani Pandey
— _
II ' Vill.+P.0. Karma Lahang,
19 v by P.S.-Tandwa, District- Independent Almirah

Aurangabad, Bihar,
PIN-824302
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20

Arshad Ayub

Vill.-Ratu Kathitand,
P.O.- Ratu, P.S.-Ratu,
District-Ranchi,
Pin Code 835222

Independent

Scissors

21

Piska Nagri Kanta Toli,
District-Ranchi, Jharkhand
PIN-835303

Independent

Truck

22

Kameshwar Prasad Saw
=1

=3
AR

House Number-274, Hemant
Kunj Beat Bangla Tatisilwai,
Silwai, Ranchi, Jharkhand

Independent

Computer

23

Koleshwar Mahto

House-No.-10, Basant Bihar,
Harmu Road No-1A, Harmu,
Ranchi, Pin-834002

Independent

Gas Stove

24

Devendra Nath Mahto

Vill-Parastoli Kapidih, Hotlo
P.O.+P.S.-Rahe, District-
Ranchi, Jharkhand,

Pin No.-835204

Independent

Helmet

25

Prabeen Chandra Mahato

Vill-Karnidih P.O.-Chilgu
P.S.-Chandil, District-
Saraikela-Kharsawan

Pin-832401

Independent

Bucket
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Manoranjan Bhattacharya

Vill-Banta, Postoffice-Banta
Hazam, P.S.-Silli, District-

26 Ranchi, Jharkhand Independent Black Board
Pin-835102
Santosh Kumar Jaiswal
Jaiswal Cottage Behind Old
27 S.T. Middle School, Shanti Independent Ganna Kisan

Nagar, Dhurwa,
Ranchi 834004

Place: Ranchi
Date: 09-05-2024

FORM 7A
[See rule 10(2)]

Returning Officer

08-Ranchi Parliamentary Constituency

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 09-Jamshedpur Parliamentary Constituency

S.No. Name of candidate Address of candidate Party affiliation Symbol allotted

1 2 3 4 5
(i) Candidates of recognised National and State Political Parties

PRANAV KUMAR MAHTO
H.No. 44/C - Block,
Birsanagar, Zone No. 6, . .
Bah S
1 Jamshedpur Hullung, ahtjan Satia) Elephant

PO- Birsanagar, District -
East Singhbhum, Jharkhand

Party
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BIDYUT BARAN MAHATO
Krishnapur, Adityapur
Industrial Area RIT, Bharatiya Janata
2 . Lotus
Seraikela-Kharsawan, Party
Jharkhand-832109
Village- Kankrishol, .
3 P.O.- Chakulia, P.S-Chakulia, | T2rhand Muktl ) ¢ Arrow
Morcha

District - East Singhbhum

(i1) Candidates of registered political parties (other than recognised National and State Political Parties)

ANGAD MAHATO

Adityapur Basti, Road No.-C,
Near Hari Mandir,
P.O.- Adityapur, Seraikela-
Kharsawan,
Jharkhand-831013

Amra Bangalee

Battery Torch

Ekta Nagar, Road No.-5,
Shankosai, Dimna Road,
PO-Mango, PS-Ulidih,
District-East Singhbhum,
Jharkhand-831012

Bhartiya Azad Sena

Scissors

ASHOK KUMAR

04, Jai Guru Nagar, Sankosai,
East Singhbhum-831018

Peoples Party of
India (Democratic)

Basket containing
Fruits

DOMAN CHANDRA
BHAKAT

Village- Gopalpur, PO-
Aasanbani, Thana- Jadugora,
District - East Singhbhum,
Pin-832102

Bhagidari Party (P)

Air Conditioner

Vill - Machua, Baglasai,
PO+PS- Jadugoda, District-
East Singhbhum, Jharkhand

Ambedkarite Party
of India

Coat
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MANOJ GUPTA
H.No. 175, Radhika Nagar,
Ghorabandha, P.O.- Telco, P.S Lokhit Adhikar
9 o Apple
- Telco, District - East Party
Singhbhum, Jharkhand
MAHESH KUMAR
HNo.44, Pardih, Mango, .
10 PS-Azadnagar, Dist- East ngh; tao Recall Pressure Cooker
Singhbhum-831020 v
SHAIKH AKHIRUDDIN
Village- Fulpal,
1 Post- Bankati, Thana- Bahujan Maha Envelope
Ghatshila, District - East Party
Singhbhum, Jharkhand
SANAKA MAHATO
Village- Chhatna, Kuyali, Socialist Unity
lass Tumbl
12 @ District- East Singhbhum, Centre of India Glass Tumbler
!j;— Jharkhand, PIN-831002 (Communist)
==
=
SUKUMAR SOREN
Village-Purihasa, PO+Thana-
Sundarnagar, Jamshedpur, Bharat Adivasi
1 Hock Ball
3 District - East Singhbhum, Party ockey and Ba
v Jharkhand-832107
R LR
(iii) Other candidates
ARUN MAHATO
H.No. 58, Uliyan Basti, Near
Bani Sangh Club,
P.O.- Kadma, P.S.- Kadma, Computer
14 Jamshedpur, District - East Independent
Singhbhum,
Jharkhand-831005
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15

ANAND MUKHI

H. No. 286, Zone No.-05,
Birsanagar, Near Radha
Krishna Mandir, PO+Thana -
Birsanagar, Jamshedpur,
District - East
Singhbhum-831004

Independent

Plastering Trowel

16

INDRA DEO PRASAD

L 4/18, J Road, PO+PS-

Bistupur, District - East

Singhbhum, Jamshedpur,
Jharkhand- 831001

Independent

Almirah

17

C-1/3 Aditya Homes, Road

No. 7, E.XTN, PO-Sonari,

District - East Singhbhum,
Jharkhand

Independent

Batsman

18

H.No. 127, Gurudwara Road,
Near Shiv Mandir and Mazar,
P.O.- Mango, P.S- Mango,
Jamshedpur, District - East
Singhbhum,
Jharkhand — 831012

Independent

Truck

19

JUJHAR SOREN

o

Vill- Baitalpur,
Post - Bankati, Thana-
Ghatshila, District-East
Singhbhum, Jharkhand

Independent

Helmet

20

GYAN SAGAR PRASAD

K2/10 Road No. 6, Telco
Colony, Near Bank of India,
P.O- Telco,
Jamshedpur-831004

Independent

Crane

21

PARWATI KISKU

MB-13/2, M Type,
Adityapur-1, Post+Thana-
Adityapur, District -
Saraikela-Kharsawan,
Jharkhand-831013

Independent

Sewing Machine
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BABLU PRASAD DANGI
House No.-1, Road No.-1,
i‘ < Chandinagar, Hume Pipe,
B Near Civil Court, Gas Cylinder
22 ‘ ‘ P.S - Sitaramdera, Independent
P.O- Sakchi, Jamshedpur,
East Singhbhum
BISHWANATH MAHATO
H.No. 98, Kenddih, Village -
Mahulbana, P.S- Patamda, Football Player
23 District - East Singhbhum, Independent
PIN-832105
SADHU CHARAN PAUL
H.No. 106, Village-
Dharambahal, Laldih, Pot
24 2 g P.O-Ghatshila, PS-Ghatshila, Independent
Q District - East Singhbhum,
1 Jharkhand-832303
SAURAV VISHNU
29, Hill View Colony,
—m P.O. & PS.- M.G.M, Bucket
25 > e Jamshedpur, District- Independent
3 East Singhbhum,
ﬁ Tharkhand-831018

Place: Jamshedpur
Date: 09-05-2024

Returning Officer

09-Jamshedpur Parliamentary Constituency

FORM 7A
[See rule 10(2)]

LIST OF CONTESTING CANDIDATES
Election to the House of the People from 03-Sambalpur Parliamentary Constituency

Name of candidate

Address of candidate

Party affiliation

Symbol Allotted

S. No.
1 2 3 4 5
(i) Candidates of Recognised National and State Political Parties
Ward No.18, Talcher Bharatiya Janata Lotus

Dharmendra Pradhan

Municipality, Talcher Sadar,
PO/PS-Talcher, Dist-Angul,
Odisha-759100
At-Plot No-19, Prachi Enclave,
PO/PS-Chandrasekharpur
Bhubaneswar, Dist- Khordha,
Odisha, PIN-751016

Party
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Dist- Angul, Odisha
PIN- 759124

Party

Nagendra Kumar Pradhan Indian National Hand
M-72 (P), Congress
Madhusudan Nagar, Unit-1V
Bhubaneswar, Dist-Khordha,
) Odisha-751001
Pranab Prakash Das Vill: Bahabalpur Biju Janata Dal Conch
PO- Kodandapur
h PS/Dist- Jajpur
3 g =
Sadanand Ranbida Ambedkar Nagar, Bahujan Samaj Elephant
Mudipada, Party
Dist- Sambalpur
4 “\é;'
=
\ 4
(i) Candidates of registered political parties (other than recognized national and state political parties)
Khageswar Behera At/PO/PS- Chhendipada Rashtriya Manav Nagrik

Nabakishore Pradhan

At- SUCI (C) Office,
Sikshyak Pada,
PO/PS/Dist- Angul
Odisha, PIN- 759122

Socialist Unity
Centre of India
(Communist)

Glass Tumbler

Purushottam Patra

At- Akshyar Shila
PO- Balanda, PS- Barkote,
Dist- Deogarh, Odisha
PIN- 768110

Kosal Janata Dal

Pot




[T 11— 3(ii)]

AT T TSI - AT

229

Rakesh Bag Vill:Pudapali, Bharatiya Nyay- Ganna Kisan
PO- Dedgaon Adhikar Raksha
PS- Sindhekela Party
Dist- Balangir, Odisha
8 PIN-767035
Subash Mohapatra 204, Signature 1 National Jan Dal Letter Box
Bapuji Nagar,
Bhubaneswar, Odisha
PIN-751009
9
S
Laxman Kumar Bhoi NH-6, Dharsa Road, Sarla, Paschimanchal Table
PO- Dhankauda, Vikas Party
Dist- Sambalpur- 768006
10 X
-‘.4’
(iii) Other Candidates
Atma Ram Supkar Jharuapada, Independent Air Conditioner
Sambalpur
11
Gnyanendra Behera Vill/PO/PS- Laikera, Independent Stool
Dist- Jharsuguda
PIN- 768215
12
Shushil Kumar Babu At- Haragouri Vihar Independent Auto-Rickshaw
PO- Budharaja
PS- Ainthapali
13 Dist- Sambalpur, Odisha

PIN- 768004
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Sriram Pandey At- Junush Patna, Independent Gas Cylinder
PO- College Square
PS- Mal Godown,
= - Dist- Cuttack
14 -
w
Place: Sambalpur
Date: 09.05.2024
Returning Officer
03-Sambalpur Parliamentary Constituency
FORM 7A

[See rule 10(1)]
LIST OF CONTESTING CANDIDATES

Election to the House of the People from 04-Keonjhar (ST) Parliamentary Constituency

S. No. Name of Candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
Ananta Nayak At-Langalkanti Bharatiya Janata Lotus
PO/ Via-Dhenkikote Party
Dist.- Keonjhar, Odisha
1 SO Pin- 758029
. g’
L 4
Dhanurjaya Sidu At- Dehuri sahi, Serenda Biju Janata Dal Conch
PO- Serenda,
p Via- Barbil
3 PS- Barbil
2. C Dist.- Keonjhar
‘ PIN-758035
Binod Bihari Naik At/PO- Rasabantala, Indian National Hand
PS- Baria Congress
ﬁ Dist.- Keonjhar-758032
3. =
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Ram Prasad Hembram At- Siripur Bahujan Samaj Elephant
PO-Madhapur Party
g Dist.- Keonjhar
4, b 4
(i) Candidates of registered political parties (Other than recognized National and State Political Parties)
Pitabasa Naik At/PO-Chamakpur AJSU Party Banana
PS-Champua
Dist.- Keonjhar
5.
Saheba Juanga At-Khantamara Manas Lokshakti Diamond

£
6. e

PO-Khajuribani
PS-Pandapada
District-Keonjhar

Dal

- PIN-758079
Harihar Munda At-Belasarei Socialist Unity Glass Tumbler
PO-Gholkunda Centre of India
g ,J PS-Patna (Communist)
- District-Keonjhar, Odisha
[£ ") PIN-758081

(iii) Other Candidates

John Miran Munda

At-Jorapokhar High School
Coloney, Jhinkpani
PS-Jhinkpani
Dist.-West Singhbhum

Independent

Auto-Rickshaw

At- Sundarabasti,
Barbil Ward No.15
PO/PS-Barbil
District-Keonjhar (Odisha)
PIN-758035

Independent

Cot

10.

At-Ostapura
GP-Gohira
PO-Khaliamenta
PS-Ghasipura
Dist.-Keonjhar
PIN-758015

Independent

Pot
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Lambodar Naik

11.

At-Govindpur
PO-Ghutur
Dist.- Keonjhar

Independent

Scissors

Place: Keonjhar
Date: 09.05.2024

FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES

Returning Officer

04-Keonjhar (ST) Parliamentary Constituency

Election to the House of the People from 09-Dhenkanal Parliamentary Constituency

S No. Name of Candidate Address of Candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
1 Abinash Samal Laxmi Bazar, Biju Janata Dal Conch
Ward No-12, Dhenkanal
Municipality,
PO/Dist- Dhenkanal,
Pin - 759001
2 Prafulla Kumar Naik At-Nakanaka, Bahujan Samaj Elephant
Po- Bijigol, Party
PS- NTPC,
Dist- Angul,
Pin-759117
3 Rudra Narayan Pany At-Deulasahi, Bharatiya Janata Lotus
Po/Dist- Dhenkanal, Party
- Odisha
!
4 Sashmita Behera Village/Po- Santhapada, Indian National Hand
PS- Talcher, Congress
Dist- Angul, Odisha,
Pin-759104

(if) Candidates of registered Political parties (other than recognized National and State Political Parties)
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5 Manasi Swain At/Po- Gadasila, Socialist Unity Glass Tumbler
PS-NTPC Town, Centre of India
Dist- Angul, Odisha, (Communist)
Pin-759147
6 Swapna Rani James Similia, Utkal Samaj Boat with Man and
Kankadapal, Sail
Dhenkanal,
a Pin -759013, Odisha
—
D
(iii) Other Candidates
7 Kailas Chandra Pradhan At-Kamarei, Independent Dish Antenna
Po- Jarada,
PS- Kaniha,
<Y Dist- Angul,Odisha
— Pin-759117
8 Janardan Naik Village- Nakanaka Independent Ship
Po- Bijigola,
PS-NTPC,
Q Dist- Angul,
% Pin-759117
¥y
9 Priyabrata Garnaik Deulasahi,WardNo.-7, Independent Bat

=

Dhenkanal,
Pin -759001
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10 Maheswar Sahoo At-Bhuban NAC, Ward No-2, Independent Camera
PO/PS- Bhuban,
Dist- Dhenkanal

Place: Dhenkanal
Date: 09.05.2024
Returning Officer
09- Dhenkanal Parliamentary Constituency

FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 14-Cuttack Parliamentary Constituency

S. No. Name of Candidate Address of Candidate Party affiliation Symbol allotted

1 2 3 4 5

(i) Candidates of recognised National and State Political Parties

1 Pramod Kumar Mallick Sartol, PO-Nayabazar, Bahujan Samaj Elephant
PS- Madhupatna, Party
Cuttack
2 Bhartruhari Mahtab AT-Beharibagh, Chandini Bharatiya Janata Lotus
Chowk, PS-Lalbag, Cuttack-2 Party
3 Suresh Mohapatra AT-Gopabandhu Nagar, Indian National Hand
PO-Nayabazar, Congress
Cuttack

=
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4 Santrupt Misra

C/1209, Sector-6, CDA, Markat
Nagar, Cuttack,
Odisha, PIN-753014

Biju Janata Dal

Conch

(i) Candidates of registered Political P

arties (Other than recognised National and State Political Parties)

5 Prakash Chandra Sahoo

Vill-Singhanathapur,
PO-Patapur,
PS-Banki,
Dist-Cuttack,
PIN-754008

Krupaa Party

Chappals

Minati Patnaik

AT-Sutahat, Christian Sahi, PO-
Buxi Bazar, Dist-Cuttack

Samruddha Odisha

Battery Torch

Rajakishore Mallik

AT-Kishore Nagar,
PO-Kishore Nagar,
Dist-Cuttack,

Socialist Unity
Centre of India
(Communist)

Glass Tumbler

PIN-754131
(iii) Other Candidates
8 Gokulananda Mishra
Dandasahi,
AT/PO/PS- Khandapada, Independent Scissors
& Dist- Nayagarh, Odisha P
oy b PIN-752077
o~
9 AT/POPS/-Maniabandha, Independent Pot

Niranjan Pati

Dist-Cuttack




236 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(iii)]

10 AT-Junushpatna, Independent Auto-Rickshaw
Sobha Pandey PO-College Square,
PS-Malgodown,
Dist-Cuttack
PIN-753003
Place:- Cuttack
Date:- 09.05.2024
Returning Officer
14-Cuttack Parliamentary Constituency
FORM 7A

[See rule 10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 17-Puri Parliamentary Constituency

S. No. Name of Candidate Address of Candidate Party affiliation Symbol Allotted

1

2 3 4 5

(i) Candidates of Recognised National and State Political Parties

Arup Mohan Patnaik At-A/2, Sangam Chs, Versova Link Biju Janata Dal Conch
Road, Opposite Vrindavan Gurukul,
Teh: Andheri, Dist-Mumbai
Suburban, (MH)-400053, India. At
Present Residence At- Bhuban Nivas,
Plot No-1573, Talabaniya,
Gandamunda, Bhubaneswar, 751030,

Dist- Khurda
Jayanarayan Pattanayak At-Baliapanda, Sipasirubuli, PS- Indian National Hand
v Baliapanda, PO & Dist-Puri-752001 Congress
~
2 =
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Sambit Patra

Madhusudan Nagar, (Near Central
School) Sidhamahavir, 275/3130,
Digital Door No. 3, PO-Puri Town,
Dist-Puri, Odisha-752002

Bharatiya Janata
Party

Lotus

Santanu Kumar Das

B-66, Kalyan Appts, DDA Flats,
Kalyan Vihar, GTB Nagar, North
West Delhi-110009

Bahujan Samaj Party

Elephant

(ii) Candidates of Registered Political Parties (Other than Recognised National and State Political Parties)

Subash Chandra Bhoi

At-Hiranapada, PO-Sandharahat,
PS- Satyabadi, Dist-Puri, Pin-752014

Socialist Unity
Centre of India
(Communist)

Glass Tumbler

(iii) Other Candidates

Dillip Kumar Baral

At/PO- Kamakantia, PS-Balanga,
District-Puri, State-Odisha,
Pin-752105

Independent

Dustbin

At-Junushpatna, PO-College Square,
PS-Malgodown, Dist-Cuttack,
Pin-753003

Independent

Auto-Rickshaw

Place:- Puri
Date:- 09.05.2024

Returning Officer

17-Puri Parliamentary Constituency
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FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES
Election to the House of the People from 18- Bhubaneswar Parliamentary Constituency

S. No. Name of candidate Address of candidates Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
01 Aparajita Sarangi N4-222, Bharatiya Janata Lotus
IRC Village, Nayapalli, Party
Bhubaneswar, Odisha, PIN-751015
L A
02 Manmath Kumar Routray 48-A,Rameswar Patna, Biju Janata Dal Conch
v Masusima Square,
Old Town,
- PS- Shree Lingaraj, Bhubaneswar -
o 751002
Dist- Khordha
03 Syed Yashir Nawaz Jadupur, Near Jadupur Football Indian National Hand
Ground, Congress
PS-Khandagiri, Bhubaneswar,
Dist-Khordha,
PIN-751019
04 Suresh Chandra Panigrahy J 7/1, Jayadev Vihar, Near Hotel Pal | Communist Party of Hammer, Sickle &

a

Heights, Nayapalli,
PO - RRL, Bhubaneswar,
Dist- Khurda,
Odisha-751013

India (Marxist)

Star

(i) Candidates of registered political parties (other than recognized National and State

Political Parties)

05

Natabar Maharana

¢

Dalaisahi,
Manikgada,
Bolagada, Khurda

Bharatiya Bikash
Parishad

Auto-Rickshaw
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06 Pradeep Kumar Sahoo AT/PO/PS-Bolagarh Kalinga Sena Bat
(In Front Of Police Station),
} ’ Dist-Khordha,
B PIN-752066, Odisha
07 Santilata Rout At- Samantarapur (part), Supreme Zero Party Pot
PO/PS/DIST- Khurdha, Odisha, of Bharat
é PIN-752055
N ar
08 Sangeeta Pattanaik Vill-Kunjar, Odisha Janata Party Flute
PO-Sripurusottampur, PS-Delanga,
Dist-Puri
(iii) Other candidates
09 Kishor Kumar Sutar Plot N0.928/932, Nigamananda Independent Gas Cylinder
’ Nagar, Lane-2, Bhubaneswar
10 Santosh Kumar Mishra At/Po-Bajpur, Independent Coconut Farm
PS-Khordha Sadar,
Dist-Khordha,
e Odisha, (India),
PIN-752060
11 Sudhansu Sekhar Das C-342, Millennium Apartment, Independent Nagrik
Sector-18,
9 Rohini, Delhi-110089
12 Hulas Senapati At-Gambharikhola, Independent Slate
PO-Kasanda,
PS-Ranpur,
Dist-Nayagarh,
PIN-752065
Place: Khordha
Date: 09.05.2024
Returning Officer
18-Bhubaneswar Parliamentary Constituency
Form7A

[See Rule 10 (1)]

LIST OF CONTESTING CANDIDATES
Election to the House of the People from 38-Sultanpur Parliamentary Constituency

S. No. Name of Candidate Address of Candidate Party Affiliation Symbol Allotted
1 2 3 4 5

(i) Candidates of recognized National and State Political Parties
1. UDRAJ VERMA VILLAGE-ISHAKPUR, BAHUJAN ELEPHANT

POST- MOTIGANJ, DISTRICT
- SULTANPUR

SAMAIJ PARTY
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2. MANEKA SANJAY LOTUS
GANDHI BHARATIYA
14, ASHOK ROAD, NEW
DELHI-110001 JANATA
PARTY
3. H.N. 113, VILLAGE- SAMAJWADI BICYCLE
Q DAUNADEEH, POST-PANDEY PARTY
a KODAR, TEHSIL-GOLA,
i) 1 DISTRICT.-GORAKHPUR
‘ U.P.-273412
(i) Candidates of registered Political Parties (Other than recognized National and State Political Parties)
4, ABDUL MABOOD 459, MEJARGANJ, APNA DESH PRESSURE
ﬁ SULTANPUR PARTY COOKER
Vs &= 0
=
5. GIRISH LAL VILLAGE-BARUA AZAD PARTY CAULIFLOWER
SAKARWARI, POST-
SURHURPUR DOSTPUR,
DISTRICT —SULTANPUR -
228131
6. JAY PRAKASH SARDAR JACKFRUIT
VILLAGE-BHAUSARANPUR, PATEL
POST-SAIFABAD, TEHSIL- SIDDHANT
PATTI, DISTRICT- PARTY
PRATAPGARH U.P.-230138
7. H.N. 281, VILLAGE AND MOST SCISSORS
POST-BARAUNSA, BACKWARD
DISTRICT-SULTANPUR U.P.- CLASSES OF
228120 INDIA
(iii) Other Candidates
8. UDAY RAJVERMA VILLAGE AND INDEPENDENT AIR
POST-ABHIYAKALA, CONDITIONER

DISTRICT- SULTANPUR
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9. MOHAMMAD ASIF 930, KHAIRABAD, INDEPENDENT BUCKET
SULTANPUR

Place- Sultanpur
Date- 09-05-2024
Returning Officer
38-Sultanpur Parliamentary Constituency

FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of the people from 39-Pratapgarh Parliamentary Constituency

S. No. Name of Candidate Address of Candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
01 PRATHMESH MISHRA 62-PALTAN BAZAR, BAHUJAN SAMAJ ELEPHANT
‘SENANTI’ PRATAPGARH PARTY
| |

02 SHIV PAL SINGH PATEL HANUMANT NAGAR, SAMAJWADI BICYCLE

(DR. S P SINGH) RANJEETPUR CHILBILA, POST PARTY

MADHOGANJ, PRATAPGARH

03 SANGAM LAL GUPTA KATRA MEDNIGANJ, POST BHARATIYA LOTUS
KATRA MEDNIGANJ, JANATA PARTY
PRATAPGARH

(ii) Candidates of registered Political Parties (Other than recognised National and State Political Parties)
04 ARUN KUMAR PANDEY PURE BODHRAM, POST PATTI, HINDUSTAN COAT

TEHSIL PATTI, PRATAPGARH SAMAIJ PARTY
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05 RISHI PATEL MANDAL BHASO, POST APNA DAL ENVELOPE
| KORRAHI, PRATAPGARH (KAMERAWADI)
06 GEETA DEVI TIKURI, DASHRATHPUR KUNDA BHARTIYA GANNA KISAN
PRATAPGARH LOKMAT
RASHTRAWADI
PARTY
07 JOKHU PATEL NEVADA POST BAHUTA TEHSIL SARDAR PATEL JACKFRUIT
PATTI PRATAPGARH SIDDHANT PARTY
\
08 DURGESH KUMAR VILLAGE & POST RASHTRIYA ATAL WHISTLE
KAMAPATTI, TEHSIL LALGANJ JANTA PARTY
‘-; PRATAPGARH
09 DHARMENDRA TIWARI BARIBOJH, POST RANIGANJ LOG PARTY BOX
m KAITHOLA, PRATAPGARH
'
10 MAHESH KUMAR VILLAGE JAGDISHPUR POST SAMAJHDAR GAS CYLINDER
PRAJAPATI PURE MADHAYV SINGH, SADAR PARTY

T —

' j l

PRATAPGARH

11

RAM KUMAR YADAV

o

-

-

VILLAGE PURA POST PURA
DHAKWA CHAURAHA TEHSIL
PATTI PRATAPGARH

SOCIALIST UNITY
CENTRE OF INDIA
(COMMUNIST)

BATTERY
TORCH
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12 RAMSIDDH YADAV MANAVTAWADI SCISSORS
9/702, PUREGRIP SAHAB,
URF R.S. YAD‘AV KRISHNANAGAR, TEHSIL SAMAJ PARTY
. SADAR DISTRICT RAEBARELI
S
v
13 VIJAY SINGH DUVAULI SUKHAU, TEHSIL SANATAN GRAPES
SANSKRITI
PATTI, PRATAPGARH RAKSHA DAL
14 SHIV RAM SHARMA VILLAGE & POST CHATARPUR, MOULIK AUTO-RICKSHAW
= PRATAPGARH ADHIKAR PARTY

.

15 SUNIL CHANDRA PAL 203 PURE ISHWARNATH, RASHTRA UDAY TRUCK
- KOTWALI NAGAR,

g PRATAPGARH PARTY

16 SANDEEP SINGH BADARI TEHSIL PATTI, NATIONAL JAN LETTER BOX
‘ PRATAPGARH DAL
=3
(iii) Other Candidates

17 AJEET PRATAP VILLAGE & POST UDAIPUR INDEPENDENT KETTLE

PRATAPGARH
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18 AMAR SINGH JAHRGO, POST PURE INDEPENDENT SEWING
MADHAVSINGH PRATAPGARH MACHINE
19 DHANANJAY VILLAGE & POST AMAPUR INDEPENDENT BAT
BERRA RANIGANJ
PRATAPGARH
20 DHYAN SINGH CHATARPUR, TEHSIL SADAR INDEPENDENT ALMIRAH
PRATAPGARH
21 PRAMOD KUMAR PURE KISHUNI, POST MAGHI, INDEPENDENT coT
PRATAPGARH
22 MOHRAM ALI NAI KOT, SUVANSHA, INDEPENDENT SAW
ﬁ PRATAPGARH
- -
~~
23 SHIV PAL PATEL PURE VASDEV, BAKOL KUNDA, INDEPENDENT APPLE
[ - PRATAPGARH
|
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24 SHANKAR SUMAN TIVARI SHIVPUR KHURD, PATTI, INDEPENDENT GLASS TUMBLER
PRATAPGARH
25 SHRAWAN KUMAR SECTOR 9-C/33 VRINDAVAN INDEPENDENT AIR
TRIPATHI YOINA, LUCKNOW CONDITIONER
enl
.
26 SUNIL KUMAR MISHRA UDHARANPUR POST DEVAPUR, INDEPENDENT PLASTERING
PRATAPGARH TROWEL
Place: Pratapgarh
Date: 09-05-2024
Returning Officer
39-Pratapgarh Parliamentary Constituency
FORM 7A

[See rule 10(2)]

LIST OF CONTESTING CANDIDATES
Election to the House of the people from 51-Phulpur Parliamentary Constituency

S. No. Name of Candidate Address of Candidate Party affiliation Symbol Allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
1 AMAR NATH SINGH H NO. 176 VILLAGE & POST SAMAJWADI BICYCLE
MAURYA RAKSWARA MANJHANPUR, PARTY

KAUSHAMBI
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2 JAGANNATH PAL VILLAGE MANIKAPUR POST | BAHUJAN SAMAJ ELEPHANT
SAHSON PRAYAGRAJ PARTY
e
3 PRAVEEN PATEL VILL. ANDAWA PO. SARAI BHARATIYA LOTUS
INAYAT PRAYAGRAJ JANATA PARTY
4
(i) Candidates of registered political parties (other than recognised National and State Political Parties)

4

JILA JEET BHARTIY

J

SAHSON (INAYATPUR)
TEHSIL PHULPUR
PRAYAGRAJ
PIN-221507

BAHUJAN AWAM
PARTY

TOOTH BRUSH

5 PRAMOD BHAI PATEL VILLAGE-NEWADA, POST- SARDAR PATEL JACKFRUIT
URF P.K. BAHUTA, TEHSIL PATTI, SIDDHANT
DISTRICT PRATAPGARH U.P. PARTY
PIN 230135
6 MAHIMA PATEL 14 BHADRI, MALAK APNA DAL ENVELOPE
HARHAR UPARHAR (KAMERAWADI)
PRAYAGRAJ - 211013
7 MUSHIR AHMAD 60A/9D/5C/2F MUIRABAD PEOPLES PARTY BASKET
SIDDIQUI PRAYAGRAJ 211002 OF INDIA CONTAINING
(DEMOCRATIC) FRUITS
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8 ENGG. YOGESH USRAHI, SHIVGARH, PRAGATISHEEL HELMET

KUSHWAHA SORAON, PRAYAGRAJ, U.P. SAMAIJ PARTY

rv > \‘
9 LALA RAM SAROJ VILLAGE BAKSEDA PO. PRABUDDHWADI AIR
SIKANDARA DISTRICT BAHUJAN CONDITIONER
PRAYAGRAJ MORCHA

10 SUNIL KUMAR 9/232 YOIJNA 3 AWAS VIKAS BHAGIDARI FOOTBALL

PRAJAPATI COLONY JHUNSI PRAYAGRJ PARTY (P) PLAYER

|
11 SANGEETA YADAV H.NO.-22, CHANDERPUR, SUBHASHWADI ALMIRAH
BASMAHUA, PO. SAHSON BHARTIYA
POLICE STATION SARAI SAMAJWADI
INAYAT, PRAYAGRAJ PARTY (SUBHAS
PARTY)
12 SANJEEV KUMAR VILLAGE SERAWAN PO. YUVA VIKAS GANNA
MISHRA ATRAMPUR POLICE PARTY KISAN
- STATION NAWABGAN]J
@ DISTRICT PRAYAGRAJ
(iii) Other candidates

13 AKHILESH TRIPATHI 7R/2/10 GOVINDPUR PO. INDEPENDENT SITAR

-

TELIYARGANJ, PRAYAGRAJ
211004
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14

NAFIS AHAMAD

H NO. 81, MAWAI KEWAT,
POLICE STATION
MANJHANPUR, TEHSIL-
SIRATHU, DISTRICT-
KAUSHAMBI, PIN 212207

INDEPENDENT

CoT

15

DR. NEERAJ

12C/8 ELGIN ROAD CIVIL
LINES PRAYAGRAJ

INDEPENDENT

DRILL
MACHINE

Place:

Date: 09-05-2024

FORM 7A
[See rule 10(1)]

Returning Officer

51-Phulpur Parliamentary Constituency

LIST OF CONTESTING CANDIDATES

Election to the House of the people from 52-Allahabad Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
1 UJJWAL RAMAN SINGH
HOUSE NO. 475, BARAON
! : INDIAN
KARCHHANA,
PRAYAGRAJ, UTTAR L\:IQIII—IC?RNEASE HAND
PRADESH
2 NEERAJ TRIPATHI
12 B, DR. LOHIA MARG, BHARATIYA LOTUS
PRAYAGRAJ, 211001 JANATA PARTY
. !
s !‘
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3 RAMESH KUMAR PATEL
VILLAGE CHITAURI PO.
AND BLOCK JASRA BAHUJAN SAMAJ
TEHSIL BARA PARTY ELEPHANT
PRAYAGRAJ
ii) Candidates of registered Political Parties (Other than recognised National and State Political Parties)
4 AJEET KUMAR PATEL
738/185, TIGNAUTA, PO. PRAGATISHEEL HELMET
DANDI, PRAYAGRAJ, U.P. SAMAJ PARTY
5
| 193, SHASTRI NAGAR,
‘ KORAON, PRAYAGRAJ, SARG,SA\?-II—DITAI\L('(AR) RING
U.P.-212306
6 RAJENDRA PRASAD
PRAJAPATI
KOILAHA BASAHRA BHAGIDARI FOOTBALL
MEJA PRAYAGRAJ PARTY (P) PLAYER
7 SHIV PRASAD
VISHWAKARMA
VILL. KURAHARA PO.
MAJHIGAWAN TE. PLASTERING
Q KORAON DIST. SAMYAK PARTY TROWEL
l » J PRAYAGRAJ U. P.
8
WARD NO. 12 VAYA
SINDHI TOLA N.P.
SHANKARGARH PO. KAMERA SAMAJ
SHANKARGARH PARTY BUCKET

DISTRICT PRAYAGRAJ
212108
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9 MOOLNIWASI HEMRAJ

SINGH
= VILLAGE-GAUHANA,
POST-BABA KI BARAULI, | PEOPLES PARTY BASKET
TEH.-JAVA DISTRICT- OF INDIA CONTAINING
REWA (MADHYA (DEMOCRATIC) FRUITS
PRADESH) 486223
10 HANSHRAJ KOL
NARI-BARI PO. NARIBARI APNA DAL ENVELOPE

DISTRICT-PRAYAGRAJ

(KAMERAWADI)

(iii) Other Candidates

11 ANUJ SWAROOP
SHUKLA
H. NO. 65A, M.L.N. ROAD
COLONELGANJ INDEPENDENT WATER MELON
PRAYAGRAJ
) (/ 2
12 AVANEESH KUMAR
268 KA BASAHI (ANSHIK),
BASAHI PRAYAGRAJU.P. | INDEPENDENT coT
PINCODE-212307
13 GEETA RANI SHARMA
VILLAGE-VEERKHERA,
PO.-CHANDERU, TEH.
Q AND THA.- INDEPENDENT FLUTE
g ; ) SIKANDARABAD, DIST .-
o~ o BULANDSHAHAR, U. P.
e )
35_ .A{-.‘a:(} d
14 GOPAL SWROOP JOSHI
332 ATARSUIYA SADAR INDEPENDENT REFRIGERATOR

-

o r,.

ALLA. PRAYAGRAJ

Place: Prayagraj
Date: 09.05.2024

Returning Officer

51-Allahabad Parliamentary Constituency
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FORM 7A

[See Rule 10(1)]
List of Contesting Candidates

Election to the House of the People from 55-Ambedkar Nagar Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
1 Qamar Hayat Mo. Paschim Taraf Madhya Bahujan Samaj Elephant
Anshik, Party
Post and Tahsil-Jalalpur,
Distt- Ambedkarnagar,
- U.P. -224149
I
4
2 Ritesh Pandey H.No. 90, Mohsinpur Mansoorpur | Bharatiya Janata Lotus
- Anshik, Party
Tahsil-Akbarpur,
Distt. Ambedkarnagar,
= U.P.- 224122
3 Lalji Verma H.No. 07, Samajwadi Party Bicycle

|

Vill-Mohiuddinpur,
Post-Dihawa Daulatpur,
Tahsil-Tanda,
Distt.-Ambedkarnagar,
U.P.- 224230

(ii) Candidates of registered political parties (other than recognized national and state Political Parties)

4 Neelam Singh Mirjapur, Ward No. 17, Moolniwasi Hockey and Ball
Post- Bhikaripur, Samaj Party
Tahsil- Akbarpur,
Distt- Ambedkarnagar
=
"ZY 3 X ’/.;t,"’:
81 T
5 Ram Naresh Prajapati Vill. and Post- Yarki, Bhagidari Party Walking Stick

-

Tahsil-Akbarpur,
Distt- Ambedkarnagar
U.P.- 224151

(P)
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6 Vivek Kumar

e =

/
2

Vill- Bhatpura,
Post- Mustafabad,
Tahsil-Bhiti,
Distt- Ambedkarnagar,
U.P.- 224152

Bhartiya Shakti
Chetna Party

Flute

7 Shabana Khatoon

H. No. 77,
Iltifatganj/Aurangabad, Tahsil-
Tanda,
Distt-Ambedkarnagar,
U.P.-224234

Peace Party

Glass Tumbler

(iii) Other candidates

8 Javed Ahmad Siddiqui

H.N. 220, Baskhari Anshik,
Thana- Baskhari,

Independent

Cot

Tahsil- Tanda,
Distt- Ambedkarnagar,
U.P.- 224129
Place: Ambedkarnagar
Date: 09-05-2024
Returning Officer
55-Ambedkar Nagar Parliamentary Constituency
FORM 7A

Election to the House of the People from 58-Shrawasti Parliamentary Constituency

[See Rule 10(1)]
List of Contesting Candidates

S.No Name of Candidate Address of Candidate Party Affiliation | Symbol allotted

1 2 3 4 5
(i) Candidates of recognised National and State Political Parties

MUINUDDIN AHAMAD
KHAN URF HAZI DADDAN
KHAN
VILLAGE-SIRSIYA
NIRALANAGAR, POST-
1 SIRSIYA, DISTRICT- BAHUJAN ELEPHANT

SHRAWASTI (U.P.)
PIN-271840

SAMAIJ PARTY
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RAM SHIROMANI VERMA

VILLAGE-PRATAPPUR
CHAMURKHA, POST-

CHAMURKHA, TEHSIL SAMAJWADI
2 AKBARPUR DISTRICT- PARTY BICYCLE
AMBEDKARNAGAR PIN
224151
SAKET MISRA
5/51,VISHAL KHAND, GOMTI BHARATIYA
3 \ NAGAR, LUCKNOW, U.P. JANATA LOTUS
\(ﬁ PIN-226010 PARTY
(i) Candidates of registered Political Parties (other than recognized National and State Political Parties)
AHMAD JIYA KHAN
61,PIPRI SECOND, PIPRI, GLASS
4 BHINGA, SHRAWASTI U.P. | PEACE PARTY TUMBLER
PIN-271831
KRISHNA KUMAR
MAURYA
VILLAGE- RATANPUR
5 POST- DEWARIYA SAMYAK PLASTERING
MUBARAKPUR, DISTRICT- PARTY TROWEL
BALRAMPUR
.f
KUMARI GEETA GAUTAM
VILLAGE- PIPARAHAWA
6 VISHUNPUR, TEHSIL - RASHTRIYA coT

TULSIPUR, DISTRICT-
BALRAMPUR U. P.

JANTA PARTY
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YUGAL KISHOR SHUKLA

VILLAGE-KAHARADEEH,

7 POST- DEVPURA, DISTRICT- Pﬁé‘lly\l(ﬁl,\l\gf;\) RF(;(ID_ﬁEDR
BALRAMPUR, U.P. 271207
HANUMAN PRASAD
MISHRA
KISAN
MOTISAGAR, NAI BASTI, MAZDOOR
8 BALRAMPUR SANGHARSH NAIL CUTTER
PARTY
(iii) Other candidates
ANIL KUMAR TIWARI
VILLAGE -GANESHPUR,
9 POST- BALRAMPUR, INDEPENDENT B"?(;ECE:EY
DISTRICT -BALRAMPUR U.P.
MALIK RAM
VILLAGE- PURE ADHARI,
10 POST- HARIHARPUR RANI INDEPENDENT RING
SHANTI DEVI
UDAIPUR , BALRAMPUR PIN
11 CODE 271201 INDEPENDENT KETTLE
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SUJEET KUMAR

VILLAGE AND POST-
MADARA, THANA IKAUNA , | INDEPENDENT TABLE
DISTRICT- SHRAWASTI

12

Place: Ambedkarnagar
Date: 09-05-2024
Returning Officer
58-Shrawasti Parliamentary Constituency

FORM 7A
[See Rule 10(1)]
List of Contesting Candidates
Election to the House of the People from 60-Domariyaganj Parliamentary Constituency

S.No Name of Candidate Address of Candidate Party Affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
1 Jagdambika Pal Dr Hedgewar nagar Bharatiya Janata Lotus
Post-Madhukarpur, Party
District-Siddharthnagar
Pin-272207
2 Md. Nadeem House No 1, Bahujan Samaj Elephant
Mohalla-Bankati Chak, Party
Thana-Rajghat,
C Tehsil-Gorakhpur Sadar,
District- Gorakhpur
“ Pin-273001
3 Bhishma Shankar Alias H.N-246, Village-Tada, PO- Samajwadi Party Bicycle
Kushal Tiwari Tada,
Thana-Barhalganj,
Tehsil-Gola,
District-Gorakhpur
Pin-273402
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(i) Candidates of registered political parties (other than recognised National and State Political Parties)

4 Amar Singh Village-Birdpur no-1, Tola- Aazad Samaj Kettle
Chaudhary Bahorwa, Party
Post-Panchangwa, (Kanshi Ram)
District-Siddharthnagar
Pin-272202
5 Naushad Azam House No-111/1B, Semra, Peace Party Glass Tumbler

Thana-Itwa,
Tehsil-Itwa
District- Siddharthnagar
Pin-272192

(iii) Other candidates

6 Kiran Devi Village- Sihuniya, Independent Cot
Post-Khaira Khas,
District-Siddharthnagar
Pin-272153
»
Place: Siddharthnagar
Date: 09-05-2024
Returning Officer
60-Domariyaganj Parliamentary Constituency
FROM 7A

[See rule 10(2)]

LIST OF CONTESTING CANDIDATES
Election to the House of the People from 61-Basti Parliamentary Constituency

S.No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of Recognized National and State Political Parties
1 RAM PRASAD SAMAJWADI BICYCLE
CHAUDHARY VILLAGE-JIGINA, POST- PARTY

EKDANGI, TEHSIL-
KHALILABAD
DISTRICT-SANT KABIR
NAGAR (U.P.)
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2 LAVKUSH PATEL BAHUJAN ELEPHANT
VILLAGE-KARANPUR, SAMAJ PARTY
POST-KONDRA PANDEY,
DISTRICT-BASTI
3 HARISH CHANDRA BHARATIYA LOTUS
ALIAS HARISH DWIVEDI VILLAGE & POST-KATYA, JANATA PARTY
H.N.-112, DISTRICT-BASTI,
UTTAR PRADESH
‘Lm
(i) Candidates of registered Political parties (other than recognized National and State Political Parties)
4 PANKAJ DUBEY VILLAGE-KATYA, POST- LOG PARTY BOX
KATYA, DISTRICT-BASTI,
H U.P.
5 PREM KUMAR VILLAGE & POST MOULIK AUTO-
MAHADEWA, THANA- ADHIKAR RICKSHAW
PAIKOLIYA, BLOCK- PARTY
HARRAIYA, TEHSIL-
HARRAIYA, DISTRICT-
BASTI, PIN-272181
6 SHAILENDRA KUMAR H.N.-145/1, NEW COLONY BHARAT DIAMOND
BAIRIHAWA, THANA- MAHAPARIVAR
KOTWALI, TEHSIL & PARTY
DISTRICT-BASTI-272001
7 HAFIZ ALI VILLAGE-CHAKRASOOL ALL INDIA LION
CHAUBEYPUR, POST- FORWARD
NAWABGANJ, DISTRICT- BLOC
GONDA, UTTAR PRADESH
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(iii) Other candidates

8 PRAMOD KUMAR H.N.-02, VILLAGE- INDEPENDENT BICYCLE
EKDENGWA, POST- PUMP
PADMAPUR,
DISTRICT- BASTI
R ol
9 RAM KARAN GAUTAM H.N.-486, AVAS VIKAS INDEPENDENT COoT

COLONY KATRA, PO-
GANDHI NAGAR, THANA-
KOTWALL,
DISTRICT- BASTI,
PIN-272001, U.P.

Place:- Basti
Date:- 09-05-2024

FORM 7A
[See rule 10(2)]

Returning Officer
61-Basti Parliamentary Constituency

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 62-Sant Kabir Nagar Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of Recognized National and State Political Parties
NADEEM ASHRAF
h MO-TURKAHIYA, POST-
1 = GANDHINAGAR, DISTRICT- BAHUJAN ELEPHANT
2 SAMAJ PARTY
@ BASTI
PRAVIN KUMAR
NISHAD
VILLAGE-MUHAMMADPUR URF
2 h JUNGLE BABBAN, POST- BHARATIYA LOTUS
> ® BHAURABARI,CAIMPIYARGANJ | JANATA PARTY
v , DISTRICT--GORAKHPUR
B ’»/ A
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LAXMIKANT PAPPU NISHAD

VILLAGE & POST-

3 'g. g‘ BELHARKALA, DISTRICT-SANT SA';A:‘;\.II_V\'(A‘ DI BICYCLE
& KABIR NAGAR
e
(ii) Candidates of Registered Political Parties.(other than Recognized National and State Political Parties)
KULDEEP
VILLAGE-BUDHNAIYA, POST-
4 PAKDI, TEHSIL-SHORATGARH, Sﬁ?gﬁ:ﬁ.rpﬁgglﬁ( JACKFRUIT
DISTRICT-SIDDHARTH NAGAR
L
DHEERAJ SRIVASTAV
VILLAGE & POST-AHIRAULL,
RANIMAU, DISTRICT- PRAGATISHEEL HELMET

5 ‘@

AMBEDKARNAGAR

SAMAJ PARTY

RAJENDRA YADAYV URF

COLONEL SAHAB
VILLAGE-SUARAHA, POST-
6 KURI BAZAR, DISTRICT- SAR\Q&AQT?WAZ GAS CYLINDER
GORAKHPUR
SUBHASH CHANDRA DUBEY
VILLAGE-KATKA, POST-PURVA NAKI
7 (URUA BAZAR) , DISTRICT- BHARATIYA TELEVISION
GORAKHPUR EKTA PARTY
(iii) Other Candidates
ANAND KUMAR GAUTAM
VILLAGE-LEDWA SHRIPAL,
8 = POST-PASAI, DISTRICT-SANT INDEPENDENT coT

KABIR NAGAR
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MITRASEN
’ ‘ VILLAGE-KASTURIPUR, POST-
9 " ”-"\_“"' } TANDAWA BHARATPUR, INDEPENDENT PL?SJ\I/EV?II_\]G
B AMBEDKARNAGAR
RAM KRISHNA DWIVEDI
VILLAGE-BUDHNAPAR
10 ’, <‘ BUJURG, POST-SIKRIGANJ, INDEPENDENT BATSMAN
- DISTRICT-GORAKHPUR
SATYVANT PRATAP SINGH
m VILLAGE-VIGHNAPAR, THANA
11 ‘::‘ & POST-BELGHAT, DISTRICT- INDEPENDENT PAN
- GORAKHPUR
)
Place: Sant Kabir Nagar
Date: 09-05-2024
Returning Officer
62-Sant Kabir Nagar Parliamentary Constituency
Form 7A

[See rule -10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 68-Lalganj (SC) Parliamentary Constituency

S.No Name of Candidate Address of Candidate Party Affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
Indu Chaudhri L-27,Nivedita Colony, Lanka, Bahujan Samaj Elephant
Varanasi Party

¢

Daroga Prasad Saroj Village-Mohanpur Patwas,Post- Samajwadi Party Bicycle
Madhopur Dharang, Tehsil-
Lalganj,District-Azamgarh
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Neelam Sonker

House Number-191, Muhalla-
Narauli,Post-Sadar, District-
Azamgarh

Bharatiya Janata
Party

Lotus

(ii) Candidates of registered political parties (o

ther than recognised National and State

Political Parties)

4 Gangadeen

Village-Kaithishankarpur, Post-
Khaniyara, Tehsil-Lalganj,
District-Azamgarh

Communist Party of
India

Ears of Corn
and Sickle

Village-Naubrar Tripurarpur Khalsa,
Maharajganj,District-Azamgarh

Janta Kranti Party
(Rashtravadi)

Hockey and Ball

(iii) Other candidates.

Madhopur Dharang, Tehsil-
Lalganj,District-Azamgarh

6 Ram Pyare Sharan Vijaita Village-Shivrampur,Post- Kharagpur, Independent Cot
Tehsil-Mehnagar,District-
Azamgarh
Sushmita Saroj Village-Mohanpur Patwas,Post- Independent Air Conditioner

Place: Azamgarh
Date: 09-05-2024

Returning Officer

68-Lalganj (SC) Parliamentary Constituency
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Form 7A
[See rule -10(1)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 69-Azamgarh Parliamentary Constituency

S.No Name of Candidate Address of Candidate Party Affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of Recognised National and State Political Parties.
1 DINESH LAL YADAV
“NIRAHUA”
121, TADWA TAPPA SOURI, Bharativa Janata
POST-BASEVA, DISTRICT- Pe)xlrt Lotus
GHAZIPUR y
2
’ .’2;’"" HOUSE-NO. 108, GRAM AND
\ ?—/ POST- SAIFAI, DISTRICT- Samajwadi Party Bicycle
® ETAWA, U.P.
3 MASHHOD SABEEHA ANSARI
MO.- PAHADPUR, POST- SADAR, Bahujan Samaj Elephant
THANA-KOTWALI, AZAMGARH Party P
.
(ii) Candidates of Registered political parties (other than recognised National and State Political Parties)
4 PARAS YADAV
GRAM-SALEMPUR
(KHODADADPUR) POST-
SULTANIPUR, BLOCK AND Jan Raajya Party Whistle
THANA -JAHANAGANJ,
AZAMGARH
5 MAHENDRA NATH YADAV

GRAM-HAIDRABAD, POST-
BUNDA, DISTRICT-AZAMGARH

Moolniwasi Samaj
Party

Hockey And Ball
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RAVINDRA NATH SHARMA

& = GRAM-CHIDI GOPAL, POST-
e MAHRAJGANJ, TEHSIL- Moulik Adhikar Auto-Rickshaw
S /‘, , BUDHANPUR, DISTRICT- Party
"'{‘ , AZAMGARH, U.P.
(iii) Other candidates
7 PANKAJ KUMAR YADAV
G GRAM - RAIPUR KHURASIN,
‘ POST-PIPARI (KOILSA), Independent Ganna Kisan
' DISTRICT.- AZAMGARH 276142
8 VIJAY KUMAR
HOUSE NO. 80, GRAM-
GADANPUR HICHCHHANPATTI, Indenendent Almirah
POST-PACHKHORA, TAHSIL- P
SAGRI, DISTRICT- AZAMGARH
9 SHASHIDHAR
HOUSE NO. 21, GRAM-
MUHAMMADPUR, POST- Independent Bucket

TARAUKA (LATGHAT), TEHSIL-
SAGRI, AZAMGARH

Place: Azamgarh
Date: 09-05-2024

FORM 7A
[See rule 10(2)]

LIST OF CONTESTING CANDIDATES

Returning Officer

69-Azamgarh Parliamentary Constituency

Election to the House of the People from 73-Jaunpur Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political parties
1
KRIPASHANKAR SINGH
VILL-SAHODARPUR, POST- Bharatiya Janata Lotus

TEJIBAZAR, TEHSIL-SADAR
DISTRICT JAUNPUR U.P.

Party
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2
BABU SINGH KUSHWAHA
15 AZAD NAGAR ATARRA — .
\dé DISTRICT BANDA U P. Samajwadi Party Bicycle
3 SHYAM SINGH YADAV
: Y VILL RANIPATTI POST Bahujan Samaj Elephant
) MOKALPUR DISTRICT JAUNPUR Party
(ii) Candidates of registered political parties (Other than recognized national and State Political Parties)
4 ASHOK SINGH
VILL CHATURBHUJPUR POST Samai Vikas Kranti
PARIYAT TEHSIL MARIYAHU J Part Ganna Kisan
JAUNPUR y
5
JIYALAL PRAJAPATI
> \ VILL JETHPURA POST
BASARATPUR TEHSIL SADAR Bhagidari Party(P) Kettle
JAUNPUR
6
NISHA PATEL
VILL NEWADA POST BAHUTA Sardar Patel
TEHSIL PATTI DISTRICT Jackfruit

PRATAPGARH U.P.

Siddhant Party
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7
FULACHANDR
VILL RUDHAULI POST . .
SARPATHA SHAHGANJ DISTRICT MO“"Pkaﬁdh'kar Auto-Rickshaw
JAUNPUR y
8 BHARAT RAM
VILL BHUILA POST GONAPAR Pachchasi
Parivartan Samaj Air Conditioner
JAUNPUR
Party
9
RAM PYARE
Socialist Unity
VILL BABURA POST BADLAPUR :
DISTRICT JAUNPUR Centre of Ir_ldla Battery Torch
(Communist)
10
SHAH ALAM
VILL & POST SARAYBIKA Apna Dal Envelope
DISTRICT JAUNPUR (Kamerawadi) P
(iii) Other candidates
11
KRIPASHANKAR C PANDEY
e ——
131 WARD NO 12 BADLAPUR
NAGAR PANCHYAT POST Independent Gas Cylinder

BADLAPUR DISTRICT JAUNPUR




266

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(iii)]

12

GOVIND LAL

VILL KODARIYA POST PANWARA
DISTRICT JAUNPUR

Independent

Scissors

13

SHRIPATI MAURYA

VILL MAKHDUMPUR POST
PATAILA SHAHGANJ JAUNPUR
UP

Independent

Cot

14

SARFARAZ AHMAD

VILL DARBANIPUR POST
HARBASPUR DISTRICT JAUNPUR

Independent

Bicycle Pump

Place: Jaunpur
Date: 09-05-2024

FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATE
Election to the House of the People from 74-Machhlishahr (SC) Parliamentary Constituency

Returning Officer
73-Jaunpur Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
Kripa Shankar Saroj
1 Vlllagegg?rr;::tﬁ ,JaPL?:;—UBraralpar, Bahujan Samaj Party Elephant
2 House No.-12/25, Village-Kathrava, Samajwadi Party Bicycle

Tehsil-Pindra, District-Varanasi, U.P.
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Bholanath (B.P.Saroj)

Vill-Madardih, Post-Raipur,
Tahshil-Machhalishahar, Distt-

Bharatiya Janata

; L
3 Jaunpur, Uttar Pradesh, Pin Code- Party otus
222202
(ii) Candidates of registered political parties(Other than recognized national and State Political Parties)
Urmila
Village-Jamalpur Samaj Parivartan
4 Post, Thana & Tehsil-Machhlishahr, JPart Scissors
Jaunpur y
5 V|IIage—lzliz?ﬂcmtia;éui%s:;hlalpur, Azad Samaj Party Gas Cylinder
Brijesh Kumar
Village-Gosayipur Mohavon, S .
6 Post & Thana-Cholapur Pnthvwg; rJanshaktl Ring
Varanasi y
Village-Semraho, Post-Barawa,
Thana-Meerganj, .
7 Tehsil-Machhlishahar, BZLaﬁigd&Vg?g:a Kettle
District-Jaunpur |
Village-Madva Dodak,
Post-Pawara
8 Tehsil-Machhlishahar Rashtra Uday Party Truck
Jaunpur
Ram Milan
Village-Ramaipur Newada, .
9 Post-Fatehpur, Tehsil-Patti, Sardar Patel Siddhant Jackfruit

District-Pratapgarh U.P.

Party
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(iii) Other candidates

Rang Bahadur
Village-Daudpur, Post-Meerganj,
10 Thana-Barsathi, Tehsil-Mariyahu, Independent Apple
Jaunpur
Shravan Kumar
Vill-Harthar, Post-Naibajar, . .
11 District-Sonbhadra Independent Sewing Machine
Subas
Village-Bela, Post-Oina,
12 Tehsil-Kerakat, Independent Saw
District-Jaunpur

Place: Jaunpur.
Date: 09/05/2024

Returning Officer

74-Machhlishahr (SC) Parliamentary constituency

FORM 7A
[See rule 10(2)]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 78-Bhadohi Parliamentary Constituency

Sl Name of Candidate Address of Candidate Party affiliation Symbol allotted
No.
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
01 Dr. Vinod Kumar Bind Village and Post Kavai Pahadpur Bharatiya Janata Party Lotus
District chandauli
02 Harishankar Village Kaudar Post Suriyawan Tahsil Bahujan Samaj Party Elephant

Bhadohi District Bhadohi
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(ii) Candidates of registered Political Parties (Other than recognised National and State Political Parties)

03 Krishna Dev Village Ajaypur Post Ajaypur Modh Rashtra Uday Party Truck
Thana Gyanpur Tahsil Bhadohi
District Bhadohi
v
04 Premchand Bind Village Vari Post Dasharathpur Pragatisheel Manav Ganna Kisan
District Bhadohi Samaj Party
05 Raj Narayan Patel Village and Post Goharee Tahsil Sardar Patel Siddhant Jackfruit
Soraon Party
, District Prayagraj
| "
06 Ram Prakash Mishra Sahsepur Post Aurai Rashtriya Samaj Paksha Whistle

District Bhadohi

07 Village Judiya Gopalpur Post Kalvari All India Trinamool Flowers & Grass
District Mirzapur Congress
08 Village Rayan Post Rayan District All India Forward Bloc Lion
Bhadohi
(iii) Other Candidates
09 Dhirendra Kumar Tiwari Village and Post Tela Tahsil Handia Independent Telephone

(=

District Prayagraj
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10 Dr. Shyamdhar Tiwari 89 Tulsi Sansthan, Baraut Handia Independent Matchbox
District Prayagraj

Place: Bhadohi
Dated: 09.05.2024 Returning Officer
78-Bhadohi Parliamentary Constituency

FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 30-Tamluk Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties

ABHIJIT GANGOPADHYAY
10/2B, DEBENDRA NATH ROY

ﬁ_ LANE SEALDAH, NEAR
1 S BANGABASI COLLEGE, RAJA J ABNHA'?[.F\)AAI;I— ,L\IY?AFY LOTUS
y RAM MOHAN SARANI,
7 KOLKATA-700009
DEBANGSHU
BHATTACHARYA
GHOSH PARA, NORTH
2 GHOSHPARA BALLY, TQII_I\LIAI\IIII/I%IQL FLOWERS &
GHOSHPARA, HOWRAH-711227, CONGRESS GRASS
WEST BENGAL
SABITRI BISHAI
VILL-KALAGECHIA, P.O.-
DAYALDASI, P.S.-
3 NANDAKUMAR, DIST.-PURBA BAH%JﬁgTiAMAJ ELEPHANT
MEDINIPUR, PIN-721632, WEST
BENGAL
SAYAN BANERJEE
4 ! ' PARTY OF INDIA SICKLE AND

DIST.-SOUTH 24 PARGANAS, PIN-
. 743330, WEST BENGAL (MARXIST) STAR
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(ii) Candidates of registered political parties (other than recognised National and State Political Parties)

NARAYAN CHANDRA

NAYAK
- VILL-NANKAR BANKADANGA, SOCIALIST
5 c 3 P.0.-CHAPDA, P.S.-PANSKURA, UNITY CENTRE BATTERY
= DIST.-PURBA MEDINIPUR, PIN- OF INDIA TORCH
{ 721154 (COMMUNIST)
MOHIUDDIN AHMED
(MAHI) ENVELOPE

VILL-GHASIPUR, P.O +P.S.-
DAULATABAD, DIST.- ALL INDIA
MURSHIDABAD, PIN-742302, SECULAR FRONT

WEST BENGAL

(i) Other candidates
KALIPADA DAS

VILL-KISMATPUTPUTA, P.O.-
RAINAGAR BAHARJOLA, P.S.-
TAMLUK, DIST.-PURBA INDEPENDENT BOAX—NV[\)”-SI—EIEAAN
MEDINIPUR, PIN-721651, WEST
BENGAL.

DEBAPRASAD JANA

PARBATIPUR WARD NO-12,PO-
TAMLUK,PS-TAMLUK, DIST - INDEPENDENT COCONUT FARM

PURBA MEDINIPUR, PIN-721636,

8
WEST BENGAL
SURYANEEL DAS
33K MANOHARPUKUR ROAD,
’ é KOLKATA-700029 INDEPENDENT VIOLIN
Place: TAMLUK
Returning Officer

Date: 09.05.2024
30-Tamluk Parliamentary Constituency
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FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 31-Kanthi Parliamentary Constituency

Sl. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
ADHIKARI SOUMENDU
VILL-KARKULI, PO-CONTAI, PS-
1 CONTAI, DIST.-PURBA JAI?NHA'\A'\I'I?A\AI;’TI@Y LOTUS
MEDINIPUR, PIN-721401
UTTAM BARIK
SON OF LATE BIRENDRA
BARIK
VILL-GOTSAURI, PO-JAMUA ALL INDIA FLOWERS &
2 SANKARPUR, PS-CONTAI, DIST.- TRINAMOOL GRASS
PURBA MEDINIPUR, PIN-721427 CONGRESS
-
URBASI BANERJEE
PURBANGANA CO-OPERATIVE
HOUSING SOCIETY, 5/S INDIAN
3 RAMMOHAN MALLICK GARDEN NATIONAL HAND
LANE, JORAMANDIR, KOLKATA CONGRESS
700010, PO+PS-BELIAGHATA
MAKHAN LAL
MAHAPATRA
VILL-ARGOAL, PO-ARGOAL, PS-
4 PATASHPUR, DIST.-PURBA BAH%]:ST?(AMAJ ELEPHANT
o~ - MEDINIPUR, PIN-721456
W
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(ii) Candidates of registered political parties (other than recognised National and State Political Parties)

MANAS PRADHAN

SOCIALIST
VILL-TENGUNIA, PO-TENGUNIA, UNITY CENTRE BATTERY
5 PS-CONTAI, DIST-PURBA
MEDINIPUR, PIN-721401 OF INDIA TORCH
' (COMMUNIST)
(iii) Other candidates
ARJUN KUMAR MAITY
VILL-SHIULIBAR, PO-
DHANGHARA, PS-MARISHDA,
6 DIST.-PURBA MEDINIPUR, PIN- INDEPENDENT APPLE
721444
MD. AHAMADULLAH
KHAN
VILL-JAGUDASBAR, PO-
MARISHDA, PS-MARISHDA,
! ﬁ“ DIST.-PURBA MEDINIPUR, PIN- INDEPENDENT ENVELOPE
ia i 721449
UTTAM BARIK
SON OF LATE NARAYAN
BARIK
VILL-DAMODARPUR, P.O.-
DAMODARPUR, P.S.-RAMNAGAR, PEN NIB WITH
8 DIST.-PURBA MEDINIPUR, PIN- INDEPENDENT SEVEN RAYS
721446
4
BIDESH BASU MAITY
VILL-PURBA KUMARPUR, PO-
9 o CONTAI, DIST.-PURBA INDEPENDENT DIAMOND
£%

MEDINIPUR, PIN-721401

Place: Purba Medinipur
Date: 09.05.2024

Returning Officer

31-Kanthi Parliamentary Constituency
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LIST OF CONTESTING CANDIDATES

FORM 7A
[See rule 10(1)]

Election to the House of the People from 32-Ghatal Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
ADHIKARI DEEPAK (DEV)
375 Prince Anwar Shah Road, South All India Trinamool
1 City Apartment, Tower-5, Flat B, Conaress Flowers & Grass
Floor-14, Kolkata-700068 g
2 Golkua Chak, (Dr. Sadhur Goli), Bahujan Samaj Elephant
Medinipur, Paschim Medinipur, Party P
DR. HIRANMOY
CHATTOPADHYAYA
Plot No-278, Hijli Co-Operative
Development Society, P.O.-Hijli Co-
3 Operative, P.S-Kharagpur (Local), Bharatiya Janata Lotus
Land Mark- Near Netaji Krirangan, Party
Dist-Paschim Medinipur, West
Bengal: 721306
(if) Candidates of registered Political Parties (other than recognized National and State Political Parties)
TAPAN GANGULI
Village-Abasgarh, P.S-Kotwali, P.O- .
4 Midnapore, Dist.-Paschim Commulrrlllg'i[aParty of Ears %fig(?;n and
Medinipur, 721102
DINESH MAIKAP
2
] Vill-Andulia, P.O-Lutunia, P.S.- Socialist Unity
5 Sabang, Dist.-Paschim Medinipur, Centre of India Battery Torch

Pin-721166

(Communist)
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(iii) Other candidates

GOPAL MONDAL

Vill-Raghunath Chak, Post-Ghatal,
Dist.-Paschim Medinipur

Independent

Gas Cylinder

SAHEB CHOWDHURY

Hatihalka, Ramnagar Gopinathpur,

Independent

Truck

Place: Medinipur
Date: 09.05.2024

Election to the House of the People from 33-Jhargram (ST) Parliamentary Constituency

FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES

Returning Officer

32-Ghatal Parliamentary Constituency

Congress

S. No. Name Of Candidate Address of Candidate Party affiliation Symbol Allotted
1 2 3 4 5
(i) Candidates of Recognized National and State Political Parties
ARUNKUMAR HANSDA
Vill.- Gandapal, PO- Belpahari, PS- Bahujan Samaj
1 Belpahari, Dist.- Jhargram, PIN- Party Elephant
721501
KALIPADA SAREN
(KHERWAL)
At- Bharatpur, PO- Jhargram, PS-

2 Jhargram. Dist.- Jhargram, PIN- 721507| All India Trinamool | Flowers andgrass
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DR. PRANAT TUDU

[ Adarshapalli, PO- GIP Colony, PS- Bharatiya Janata
3 Domijur, Dist.- Howrah, PIN- 711112 Party Lotus

SONAMANI TUDU

Vill.- Asanpani, PO- Kunchia, PS- Communist Party of | Hammer, sickle
4 Bandwan, Dist.- Purulia, PIN- India (Marxist) and star
723129

x

(ii) Candidates of registered political parties (other than recognized National and State Political Parties)

BAPI SOREN

Vill- Darimanpur, PO- Bhanail, PS- All India Secular
Hemtabad, Dist- Uttar Dinajpur, PIN- Front Envelope
' 733129

BIRSABIR BASKEY

Vill.- Sirishgora, PO- Bandwan, PS- | Ambedkarite Party
6 Bandwan, Dist.- Purulia, PIN- of India Coat
723129

SUSHIL MANDI

Vill- Nandalalpur, PO- Andharia, Socialist Unity
7 PS- Binpur, Dist- Jhargram, PIN - Centre Of India Battery torch
721504 (Communist)

1

SURYA SINGH BESRA
At- Bara Kanjia, Chhamraghutu, PO- | Jharkhand People's
Dumria, PS- Dumria, Dist.- East Party
Singhbhum, Jharkhand, PIN-832104
Pot
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(iii) Other Candidates

GUNADHAR SING

Vidyasagarpally, PO- Jhargram, Football player
PS- Jhargram, Dist- Jhargram, Independent
PIN- 721507

10

BARUN MAHATO

Vill.- Subudhipur (Mahatopara), PO-
Mahadebpur, PS- Haringhata,Dist.- Independent Bucket
Nadia, PIN- 741257

11

BIPLAB HEMBRAM

‘.

Vill.- Nischintapur, PO-
Chhotonakdona, PS- Goaltore, Basket
Dist.- Paschim Medinipur, PIN- Independent containingFruits

721157

12

RAMANATH ORANG

Vill.- Sukurhutu, PO- Sukurhutu, PS-
Barabazar, Dist.- Purulia, PIN-723127 Independent Balloon

13

SURENDRANATH SING

Vill- Paikambi, PO- Ambi, PS-
Beliaberah, Dist- Jhargram, Independent Cot
PIN-721517

Place: Jhargram

Date: 09.04.2024

Returning Officer
33-Jhargram (ST) Parliamentary Constituency
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FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES

Election to the House of the People from 34-Medinipur Parliamentary Constituency

S.No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
AGNIMITRA PAUL
Vidyasagar Sarani, Saradapalli, PO- .
1. Asansol, PS.-Asansol South, Dist- Bharagglre; Janata Lotus
Paschim Bardhaman, PIN-713304 y
ANJAN (BABALU) MANDAL
Vill+PO.-Jara, PS.-Chandrakona, . .
2 - Dist.-Paschim Medinipur, PIN-721232 | Bahujan Samaj Party Elephant
JUNE MALIAH
11/3B, Old Ballygunge, 2™ Lane, o
3. Ballygung Circus Avenue, Kolkata- All'India Trinamool Flowers & Grass

700019

Congress

(ii) Candidates of registered Political Parties (oth

er than recognized National and State Political Parties)

ANINDITA JANA

Dharma Vivekananda Nagar, PO.-
Medinipur, Dist.-Paschim Medinipur,
PIN-721101

Socialist Unity
Centre of India
(Communist)

Battery Torch

BIPLAB BHATTA

South Inda (Sanjowal), Post-
Kharagpur, PS.-Kharagpur Town,
Dist.-Paschim Medinipur, PIN-721301

Communist Party of
India

Ears of Corn and
Sickle
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(iii) Other Candidates

KAMALESH MAHATA

Vill-Patna, PO.-Khemasuli, PS.-

6. Kharagpur Local, Dist.-Paschim Independent Bucket
Medinipur, PIN-721513
BISWAJIT DAS
87/A K.K.M Road, Santoshpur, PO.-
7 Santoshpur,, PS.-Survey Park, Dist.- Independent Cube
<), South 24 Parganas, PIN-700075
g —_—
| —
SANJIB DEY
46, Ajanta Road, New Santoshpur,
8. PO.-Santoshpur,, PS.-Survey Park, Independent Iron
Dist.- South 24 Parganas, PIN-700075
SUKESH CHANDRA PALMAL
Vill+PO.-Abas, Dist.-Paschim Independent Computer

9.
I =

yt
9

Medinipur, PIN-721102

Place: Medinipur
Date: 09.05.2024

Returning Officer

34-Medinipur Parliamentary Constituency
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LIST OF CONTESTING CANDIDATES

FORM 7A
[See rule 10(1)]

Election to the House of the People from 35-Purulia Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
JYOTIRMAY SINGH MAHATO
Vill-Patradih, P.O -Pusti, P.S- BHARATIYA
1 Jhalda, Dist- Purulia, Pin- 723212 JANATA LOTUS
' ' PARTY
DHIRENDRANATH
MAHATO
Vill- Rahan, Post- Durgi, PS- ALL INDIA
2 ¢ Kotshila, District - Purulia , Pin- FORWARD LION
723202 BLOC
1 i |
NEPAL CHANDRA
MAHATO
Vill- Ichag, P.O — Ichag, P.S- INDIAN
3 Jhalda, Dist- Purulia, NATIONAL HAND
Pin- 723202 CONGRESS
SHANTIRAM MAHATO
Vill+ P.O — Garaphusra, P.S- ALL INDIA
4 Purulia (M), District- Purulia, TRINAMOOL FLg\F/eVEgSS &
West Bengal, PIN- 723103 CONGRESS
R Ay
SONTOSH RAJOWARD
Vill+P.O.- Ghongha, P. S- Purulia
L2 . BAHUJAN
5 (M), I!)Z?|str7|(2:t3-lF:1l(3ruIla, SAMAJ PARTY ELEPHANT
AN n-
| [
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(ii) Candidates of registered political parties (other than recognized National and State Political Parties)

ASIT BARAN MAHATO

Vill+P.O — Chatarmahul, P.S- PARTY FOR PEN NIB
6 Raghunathpur Dist- Purulia, , Pin- DEMOCRATIC WITH SEVEN
723145, West Bengal SOCIALISM RAYS
SUSMITA MAHATO
. SOCIALIST
Vill- Chakbad, Post- Bogra, PS- UNITY CENTRE BATTERY
7 Santaldi, District - Purulia , Pin-
723145, West Bengal OF INDIA TORCH
: (COMMUNIST)
(iii) Other candidates
AJIT PRASAD MAHATA
Vill+ P.O - Hetgugui, P.S-Arsha,
8 District- Purulia, PIN- 723202 INDEPENDENT BUCKET
AJIT MAHATO
Vill- Dulmi, P. O- Pusti, P. S- Jhalda,
9 Dist- Purulia, INDEPENDENT TILLER
Pin- 723212
GORISH ROY
Vill+P.O —Kushtanr, P.S-
10 Purulia(M),Dist- Purulia (W.B) INDEPENDENT CHIMNEY
PIN-723126
PIJUSH KANTI RAJAK
Vill+P.O — Raghabpur, P.S-
11 Purulia(M), Dist- Purulia, WB, INDEPENDENT TABLE

PIN- 723101
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BHAGWAT DASS SHASTRI

Vill-Murulohar, P.O-Jiudaru, P.S-

12 Kotshila District- Purulia, PIN- INDEPENDENT GAS STOVE
723213
Place: Purulia
Date: 09.05.2024
Returning Officer
35-Purulia Parliamentary constituency
FORM 7A

[See rule 10(1)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 36-Bankura Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
ARUP CHAKRABORTY
VILL-MITHILA
POST-KESHIAKOLE
L Q_ PS-BANKURA TAR'I‘IL‘ A':A%'g‘l_ FLOWERS &
’ ;D ! DIST-BANKURA CONGRESS GRASS
AN PIN-722155
A - WEST BENGAL
DIPA BOURI
VILL-RAKSHATPUR
POST-RAKSHATPUR
PS-RAGHUNATHPUR BAHUJAN SAMAJ
2 DIST-PURULIA PARTY ELEPHANT
PIN-723133
WEST BENGAL
NILANJAN DASGUPTA
NATUNGAN]J
IF:”(S) ' BBQII\\IIElLJJII-'\?z COMMUNIST HAMMER,
3 PARTY OF INDIA SICKLE AND
DIST - BANKURA (MARXIST) STAR
PIN - 722101

WEST BENGAL
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DR. SUBHAS SARKAR

=

N

LOKEPUR
PO- KENDUADIHI
PS- BANKURA
DIST - BANKURA
PIN - 722102
WEST BENGAL

BHARATIYA
JANATA PARTY

LOTUS

(ii) Candidates of registered political parties (other than recognised National and State

Political Parties)

GOPAL MURMU

VILL- BHEDUASOLE
POST- GUNPURA
PS- BARIKUL
DIST- BANKURA
PIN-722135
WEST BENGAL

AMBEDKARITE
PARTY OF INDIA

COAT

TARA SHANKAR GOPE

)

VILL- RAJSOL
PO-NABACHIADA
PS- RANIBANDH
DIST- BANKURA
PIN- 722135
WEST BENGAL

SOCIALIST UNITY
CENTRE OF INDIA
(COMMUNIST)

BATTERY
TORCH

SAMAR KUMAR BISWAS

@

19C, BAISHNAB GHATA BYE
LANE
POST-NAKTALA
PS-NETAJI NAGAR
DIST-KOLKATA
PIN-700047
WEST BENGAL

KISAN MAZDOOR
SANGHARSH
PARTY

GANNA KISAN

(iii) Other candidates

KARTIK CHANDRA BAURI

VILL - BARABENDYA
PO - DANGA BARABENDYA
PS- INDPUR
DIST - BANKURA
PIN - 722173
WEST BENGAL

INDEPENDENT

COoT
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GOUR CHANDRA HEMBRAM

A4

VILL-DOMOHANI
POST-BHUAKANA
PS-HIRBANDH
DIST-BANKURA
PIN-722140
WEST BENGAL

INDEPENDENT

BAT

10

JIBAN CHAKRABORTY

VILL- DUBRAJPUR
POST-GARH DUBRAJPUR
PS-CHHATNA
DIST - BANKURA
PIN-722132
WEST BENGAL

INDEPENDENT

BRICKS

11

MARSHAL TUDU

VILL- RUPARHIR
PO- KHURIDUNGRI
PS-KHATRA
DIST-BANKURA
PIN-722140
WEST BENGAL

INDEPENDENT

COMPUTER

12

SANDIP KUMAR DEY

VILL-CHEANCHUDIYA
PO-TALDANGRA
PS-TALDANGRA
DIST-BANKURA
PIN-722152
WEST BENGAL

INDEPENDENT

LAPTOP

13

SURAJIT SINGH KURMALI

VILL-BAMUNGORA
(MUKUNDAPUR)
PO-NUTANGARH

PS-RAIPUR
DIST-BANKURA
PIN-722134
WEST BENGAL

INDEPENDENT

BUCKET

Place: Bankura
Date: 09.05.2024

Returning Officer

36-Bankura Parliamentary Constituency
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Election to the House of the People from 37-Bishnupur (SC) Parliamentary Constituency

FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties.
KHAN SAUMITRA
VILL-DURLOVPUR
i PO-DURLOVPUR
1 PS-GANGAJALGHATI BHARATIYA LOTUS
DIST-BANKURA JANATA PARTY
PIN-722133
WEST BENGAL
JOYDEV DHANK VILL-KOTALDIGHI
PO-RAIBAGHINI
PS-KOTULPUR BAHUJAN SAMAJ
2 DIST-BANKURA PARTY ELEPHANT
PIN-722122
WEST BENGAL
SITAL CHANDRA
KAIBARTYA VILL-GELIA
PO-GELIA
3 PS-JOYPUR COMMUNIST PARTY HAMMER, SICKLE
DIST-BANKURA OF INDIA (MARXIST) AND STAR
PIN-722154
WEST BENGAL
SUJATA MONDAL
BARJORA COLLEGE ROAD
A
4 TRINAMOOL FLOWERS & GRASS
DIST-BANKURA CONGRESS
PIN-722202
WEST BENGAL
(ii) Candidates of registered political parties (other than recognised National and State Political Parties)
SADANANDA MANDAL
VILL-BANGLA (NAYEKHIR)
l;gllmggtjg SOCIALIST UNITY
5 . : CENTRE OF INDIA BATTERY TORCH
7 DIST-BANKURA (COMMUNIST)
é“' PIN-722136
= WEST BENGAL

s




286 THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(iii)]

(iii) Other candidates

NARENDRANATH RAY

8

VILL-KARASOLI
PO-PANCHAL
PS-SONAMUKHI
DIST.-BANKURA
PIN-722157
WEST BENGAL

INDEPENDENT

BUCKET

BASUDEB SIKARI

7 €Q

VILL-BANKADAHA
PO-BANKADAHA
PS-BISHNUPUR
DIST-BANKURA

INDEPENDENT

CcoT

>y PIN-722164
"y" \) WEST BENGAL
Place: Bankura
Date: 09/05/2024
Returning Officer
37-Bishnupur (SC) Parliamentary Constituency
FORM 7A

Election to the House of the People from 01-Chandni Chowk Parliamentary Constituency

[See rule 10(1)]

LIST OF CONTESTING CANDIDATES

S.No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(1) Candidates of recognised National and State Political Parties
1. ABUL KALAM AZAD 112, GALI SYNDICATE BAHUJAN SAMAJ ELEPHANT
BANK, HAIDER PUR PARTY
VILLAGE, DELHI-110088
2. JAI PRAKASH AGARWAL 1998, NAUGHARA, KINARI INDIAN HAND
BAZAR, DELHI-6 NATIONAL

I CONGRESS

’

[
3. PRAVEEN KHANDELWAL 896, KUCHA PATI RAM, BHARATIYA LOTUS

B SITA RAM BAZAR, DELHI- JANATA PARTY

110006
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(i1) Candidates of registered political parties (other than recognised National and State Political Parties)

4. UMESH RATHOR 7030 D AZAD MKT ATULYA BHARAT BATSMAN
BERIWALA BAGH, PARTY
DELHI-6
5. GULJAR SINGH I-54, GALINO. 12, SHIV | PEOPLES PARTY BASKET
RAM PARK, NANGLOI, OF INDIA CONTAINING
WEST DELHI, DELHI- (DEMOCRATIC) FRUITS
110041
6. MD NAZIR H. NO. -D 307 D BLOCK AMAN SAMA] | BATTERY TORCH
NOOR ELAHI GHONDA PARTY
EXTENTION DELHI-110053
7. AG-594, SHALIMAR BAGH, | AKHIL BHARTIYA PEN STAND
DELHI-110088 SUDHAR PARTY
8. 1072, BAZAR PANNA, BHARATIYA AUTO -
VILLAGE KARALA, LIBERAL PARTY RICKSHAW
NORTH WEST DELHI,
DELHI-110081
9. HOUSE NO. - 136, POCKET | BHARAT LOK ELECTRIC POLE
-C - 2, WEST ENCLAVE, SEWAK PARTY
PITAMPURA, DELHI-
110034
10. RAHUL SHARMA HOUSE NO. 19/115, WEST RASHTRIYA BUCKET
MOTI BAGH, OPPOSITE MANGALAM
RPSF GATE NO. 1, SARAI PARTY

ROHILLA, ONKAR
NAGAR, NORTH WEST
DELHI-110035
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110002

11. RITU KAUSHIK 3A/38, WEA KAROL BAGH, | SOCIALIST UNITY BAT
NEW DELHI-110005 CENTRE OF INDIA
[ (COMMUNIST)
12. VINOD KUMAR GUPTA R-109/1, MODEL TOWN, | AKHIL BHARTIYA | PHONE CHARGER
PART-III, DELHI-110009 | PARIVAR PARTY
13. SHIVAM SAINI H. NO. J-3/60B, J-3, J- RIGHT TO RECALL PRESSURE
EXTENSION, KISHAN PARTY COOKER
KUNJ, LAXMI NAGAR,
DELHI-110092
14, SHAIK JALEEL DOOR NO. 3-71, NEAR NAVARANG GLASS TUMBLER
URDU SCHOOL, CONGRESS PARTY
PEDAVADLAPUDI
(VILLAGE),
MANGALAGIRI
(MANDAL), GUNTUR
(DISTRICT)ANDHRA
PRADESH, PIN-522302
15. SHYAM BHARTEEY R-21, MOHAN GARDEN, GAREEB AADMI WHISTLE
UTTAM NAGAR, NEW PARTY
DELHI-110059
16. SATYA DEV CHAUDHARY D-10, SATYAWATI SATYA BAHUMAT | BLACK BOARD
COLONY, ASHOK VIHAR PARTY
PHASE-3, NEW DELHI-
110052
17. SAMEER MIRZA D-27, D BLOCK OPPOSITE RASHTRIYA SEWING
GOVT. PRESS QUARTERS, REPUBLICAN MACHINE
MIRDARD ROAD, DELHI- PARTY
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18. SEEMA RIZVI H-71, 4TH FLOOR- AAZAD SAMAJ KETTLE
BACKSIDE NEAR SAHAB PARTY (KANSHI
MASJID BATLA HOUSE RAM)
OKHLA JAMIANAGAR
SOUTH DELHI-110025
19. SOHARSH GULGULIA JAIN B-1871 SHASTRI NAGAR, SWARAJ GAS CYLINDER
DELHI-110052 BHARTIYA NYAY
PARTY
) jv\‘l
Ui i
20. MOHD. HAMID 648, STREET MEM WALI BHARATHEEYA GIFT PACK
‘ - BAZAR CHITLI QABAR, JAWAN KISAN
| JAMA MASJID, DELHI- PARTY
110006
21. H. NO. A-571, KRISHNA PUBLIC PENCIL
BASTI AMAR PURI POLITICAL PARTY SHARPENER
PAHARGANJ, DELHI
(iii) Other candidates
22. ASHOK KUMAR GUPTA H. NO. 2820 A, GALI NO - 6, INDEPENDENT COMPUTER
JAIN NAGAR KARALA,
NORTH-WEST, DELHI-
. 1 110081
23. PYUSH NARULA 231 NIMRI COLONY NEAR INDEPENDENT BINOCULARS
ASHOK VIHAR PHASE-4
DELHI-52
24, SUNIL KUMAR VILLAGE-KHADDI INDEPENDENT SCISSORS

KHURD, TEH-RAMPUR
NEKIN, DISTRICT-SEEDHI
(M.P.) PIN CODE - 486775
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25. SUBHASH CHANDER 239, B BLOCK, SIRSA- INDEPENDENT CHAKKI
125055
Place: Delhi
Date: 09.05.2024
Returning Officer
01-Chandni Chowk Parliamentary Constituency
FORM 7A

Election to the House of the People from 02-North East Delhi Parliamentary Constituency

[See rule 10(1)]

LIST OF CONTESTING CANDIDATES

S.No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(1) Candidates of recognised National and State Political Parties
ASHOK KUMAR BAHUJAN SAMAJ ELEPHANT
4/46, SECTOR-2 RAJENDRA PARTY
NAGAR GHAZIABAD PIN
: 201005
1. 7 X
.
MMM\‘X
KANHAIYA KUMAR INDIAN HAND
HOUSE NO.50, NATIONAL
MASNADPUR, BIHAT, CONGRESS
) @ BEGUSARAI, BIHAR-851135
MANOJ TIWARI C-9/24, YAMUNA VIHAR, BHARATIYA LOTUS
DELHI JANATA PARTY
3. !@ (2 ',n
(i1) Candidates of registered political parties (other than recognised National and State Political Parties)
AJAY TIWARI K-320/10, GALI 15, KARTAR | RIGHT TO RECALL PRESSURE
NAGAR, NEAR GAUTAM PARTY COOKER
VIHAR CHOWK, DELHI-
110053
4.
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AKASH SRIVASTAV D3/614, GALI NO. 14, 3RD JATHIND FLUTE
PUSTA, SONIA VIHAR, | NATIONAL PARTY
DELHI-110094
5.
ISHWAR CHAND 472, POCKET-E, MAYUR | BHARATRASHTRA BUCKET
VIHAR, PHASE-II, DELHI- DEMOCRATIC
110001 PARTY
6.
E-72, OLD SEEMAPURI SWATANTRA SWING
DELHI-110095 JANTARAJ PARTY
7.
JAGDISH H.NO. D-1/1350, GALI NO. 32, RASHTRIYA WHISTLE
HARSH VIHAR, MANDOLI, | SAMAJPAKSHA
NORTH EAST DELHI-110093
8.
|
NIVEDITA SHARMA “PREM” | C-98 B K DUTT COLONY, RASHTRAWADI coT
LODHI COLONY, JOR JANLOK PARTY
BAGH, NEW DELHI-110003 (SATYA)
9.
ADV. K.T. PALUSKAR 6/316, WARD NO.05, PRABUDDHA SHIP
WADDARBHOVI GALI,1 REPUBLICAN
OLD SHAHABAD ROAD, PARTY

10.

NARSAPPA MISTRI NAGAR,
SHAHABAD RURAL,
KALABUARAGI,
"KARNATAKA-585228
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PRAKASH DEVI 3A/38, WEA, KAROL BAGH, | SOCIALIST UNITY | BATTERY TORCH
NEW DELHI-110005 CENTRE OF INDIA
(COMMUNIST)
11.
BABITA YADAV D-47, FIRST FLOOR, AAZAD SAMAJ KETTLE
GANDHI VIHAR, MUKHERIJI PARTY (KANSHI
NAGAR, DELHI-110009 RAM)
12.
ADV. BHIM KISHOR H.NO. D-1/465, GALI NO. 2, PEOPLES PARTY BASKET
ASHOK NAGAR, OF INDIA CONTAINING
ﬁ SHAHDARA DELHI-110093 (DEMOCRATIC) FRUITS
13. y
A-47-A-BLOCK VILLAGE JINDABAD COMPUTER
GOKALPUR MAIN ROAD KRANTI PARTY
DELHI.
14.
SANJEEV KUMAR B-117, GALI NO.11 NEW PUBLIC SEWING
MODERN SHAHDRA DELHI | POLITICAL PARTY MACHINE
15.
SANJEEV KUMAR PANDEY CATHERIN CHAWL NO-2, BHARATIYA STETHOSCOPE
YASHWANT NAGAR, R R LIBERAL PARTY
KAMBLE ROAD, VAKOLA,
16. = = SANTACRUZ EAST, TEH-
-l ANDHERI, DISTT.
MUMBAI SUB URBAN,
MAHARASHTRA 400055
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SUNITA DOOR NO.53-GALLI NO-3, NAVARANG GLASS TUMBLER
KARDAM FARM, JOHRI CONGRESS PARTY
PUR, GOKAL PURI, GOKAL
PUR, NORTH EAST, DELHI,
17. PIN: 110094
/
SUBHASH KH.NO. 442, GALI NO. 3, RASHTRIYA SCISSORS
GURU NANAK DEV NAGAR, JANMORCHA
BHALASWA DAIRY, DELHI
18. o Dagl
e AW
SUSHIL CHOUDHARY HOUSE NO. 225, GALI NO. 5, AAPKI APNI NAGRIK
JAGATPUR ILAQA, DELHI, PARTY (PEOPLEYS)
BURARI CIVIL LINE,
CENTRAL, NCT OF DELHI-
19. 110084
(iii) Other candidates
AKESHAN DUT HOUSE NO0.531, D-BLOCK, INDEPENDENT GANNA KISAN
PRATAP NAGAR, SABOLI
@ VILLAGE, DELHI-110093
20. T -
o
ASHOK MISHRA J-460, GALI NO.12, J BLOCK, INDEPENDENT FOUNTAIN
4 PUSTA KARTAR NAGAR
DELHI
21.
BIRPAL SINGH KOLI F-280/11, F-BLOCK, GALI INDEPENDENT GAS CYLINDER

22. 'pTEHJ
E"‘"’)
9

NO. 8, BHAGIRATHI VIHAR,
DELHI
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MANOJ KUMAR HOUSE NO.319, GALI NO 2, INDEPENDENT CAULIFLOWER
B BLOCK, BABA COLONY,
BURARI, DELHI-110084
YOGESH SWAMY B-100, GALI NO-3, MUKUND INDEPENDENT PLASTERING
VIHAR, KARAWAL NAGAR, TROWEL
DELHI-90
24,
RAVI KIRAN THILAK H.NO.1-24-133, INDEPENDENT BAT
THATIKONDA VENKATAPURAM, ALWAL,
DISTRICT-MEDCHAL
MALKAAJGIRI,
TELENGANA
25.
DR. RAJESH KUMAR SINGH M-310, ANAND DHAM INDEPENDENT SYRINGE
SOCIETY BHOPURA
SAHIBABAD GHAZIYABAD
(U.P.) PIN-201005
26.
!
o
VIJAY KUMAR JHA HOUSE NO. 752, KHASRA INDEPENDENT BALLOON
NO. 146, GROUND FLOOR,
NEAR KANYA VIDYALAYA,
@ BURARI, DELHI-110084
27.
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28.

SAROJ KUMAR RAY

HOUSE NO.53, AT VILLAGE
LARUA, SAMSTIPUR,
BIHAR-848505

INDEPENDENT

DIAMOND

Place: Delhi
Date: 09.05.2024

FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 03-East Delhi Parliamentary Constituency

Returning Officer
02-North East Delhi Parliamentary Constituency

\

/\

S.No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
KULDEEP KUMAR (MONU) 169, CHANDER VIHAR, AAM AADMI BROOM
1 MANDAWALI, DELHI- PARTY
110092
MOHD. WAQAR CHOUDHARY R-187, R BLOCK,RAMESH BAHUJAN SAMAJ ELEPHANT
2 o ‘ PARK, LAXMI NAGAR, PARTY
DELHI-110092
(> =
\./
|
3 HARSH MALHOTRA H-31, NAVEEN SHAHDARA, BHARATIYA LOTUS
DELHI-110032 JANATA PARTY




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(iii)]

(ii) Candidates of registered political parties (other than recognised National and State Political Parties)

4 A. GOPALA KRISHNA DOOR NO. 1- NAVARANG GLASS
217/1,ETUKURU, GUNTUR | CONGRESS PARTY TUMBLER
EAST (MANDAL), GUNTUR
(DISTRICT) ANDHRA
PRADESH, PIN-522003
5 JAI RAM LAL H NO A-145-64 GALI NO. 1 RASHTRIYA SEWING
TO 5, KRISHNA PURI, REPUBLICAN MACHINE
MANDAWALI, DELHI- PARTY
110092
6 JYOTI PRAKASH (MONU) C-141 BLOCK C, JHILMIL EKAM SANATAN DIAMOND
COLONY, SHAHDARA EAST BHARAT DAL
{ DELHI 110095
7 ADVOCATE MANJEET SINGH H. NO 9, 2ND FLOOR, RASHTRA BUCKET
VIGYAN LOK, ANAND NIRMAN PARTY
& VIHAR, DELHI-110092
A
8 YOGESH CHAUDHARY 59, SARAI KALE KHAN BHARTIYA VEER WHISTLE
DELHI DAL
LAL SINGH
9 o 170, KHUREJI KHAS, BAHUJAN PEN NIB WITH
PARWANA ROAD, DELHI- | DRAVIDA PARTY SEVEN RAYS
110051
10 SURENDRA SINGH BASOYA HOUSE NO. 1859 JOOR PEOPLES PARTY BASKET
BAGH, TRI NAGAR DELHI- OF INDIA CONTAINING
110035 (DEMOCRATIC) FRUITS

o
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!
12

SANJAYA KUMAR YADAV

32/63, BLOCK-32 BHIKAM
SINGH COLONY, DELHI
110032

PUBLIC
POLITICAL PARTY

LAPTOP

(iii) Other candidates
13

H N-125, PHATEHPUR
KAYASTHAN, PS
NAWABGANJ, TAHSIL-
SORAON, DISTT-
ALLAHABAD 229411

RIGHT TO RECALL
PARTY

PRESSURE
COOKER

AMIT GUPTA

G-2 PLOT NUMBER 747

=0

\

14 ARUNIMA GAUTAM

SHAKTI KHAND 3
INDIRAPURAM
GHAZIABAD UP 201014

INDEPENDENT

TELEPHONE

15 OM SHANKAR

H NO 160, HEMANT VIHAR,
BARRA 2, SECTOR-Y, EWS
1TO 614, DOUBBLE STORY,

THANA BARRA, TEH -
KANPUR, UTTAR PRADESH

INDEPENDENT

KETTLE

16

KULDEEP KUMAR

B-18, 1ST FLOOR, STREET
NO.2, VILLAGE KOTLA,
MAYUR VIHAR PHASE-1,
DELHI-110091

INDEPENDENT

AUTO-
RICKSHAW

17

MANOJ KUMAR GUPTA

28, GALI NO. 4, SHANKAR
NAGAR, KRISHNA NAGAR,
DELHI-110051

INDEPENDENT

BRUSH

(SWARAJI)

D-178, GALI NO. 8, BLOCK
D, LAXMI NAGAR, DELHI
110092

INDEPENDENT

WALKING STICK
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18

MOHAMMAD

IRFAN

B-99, IV FLOOR, GALI NO. 6,
ZAKIR NAGAR, JAMIA
NAGAR, NEW DELHI-110025

INDEPENDENT

BATTERY
TORCH

19

RODASH GUPTA

S

1654 A BURJ USMAN KHAN,
KHURJA, BULANDSHAHR,
UP 203131

INDEPENDENT

SAW

20

VIMAL KUMAR SAXENA

A-36, A-BLOCK, ARUNA
PARK, SHAKARPUR,
DELHI-110092

INDEPENDENT

NAGRIK

Place: Delhi

Date: 09.05.2024

Election to the House of the People from 04-New Delhi Parliamentary Constituency

FORM 7A
[See rule 10(2)]

Returning Officer

LIST OF CONTESTING CANDIDATES

03-East Delhi Parliamentary Constituency

." 'g é’

=D

Aim

NEW DELHI-110017

S.No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
1. BANSURI SWARAJ H-4 DHAWANDEEP, 6 BHARATIYA LOTUS
JANTAR MANTAR ROAD, JANATA PARTY
NEW DELHI-110001
2. 43/22, BLOCK 43, EAST BAHUJAN SAMAJ ELEPHANT
PATEL NAGAR, DELHI- PARTY
110008
3. SOMNATH BHARTI 26 AB, BLOCK-NIL, AAM AADMI BROOM
MALVIYA NAGAR, PARTY
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(ii) Candidates of registered political parties (other than recognised National and State Political Parties)
4. ACHLA JETHMALANI DU10, LAXMI NIWAS & JINDABAD ELECTRIC POLE
SURROUNDING LOCALITY, KRANTI PARTY
5T RASTA (PUP), KHAR
WEST MUMBAI
(MAHARASHTRA)-400052
5. UPENDRA HOUSE NO. 224, ANJAAN AADMI | BATTERY TORCH
SUMERPATTI, PS- PARTY
GOPIGANJ, TEH. AURAI,
. ¢ DISTT- SANT RAVIDAS
~ NAGAR -221303
6. DINESH KUMAR HOUSE NO. 716/6, GALI NO. PEOPLES PARTY BASKET
5, MILITARY ROAD, OF INDIA CONTAINING
A PUNJABI BASTI, ANAND (DEMOCRATIC) FRUITS
- -} PARBAT, DELHI-110005
7. PUNAM PANDEY D-182A, NEAR NEKI RAM RASHTRAVADI GREEN CHILLI
SCHOOL, RAJNAGAR LOKTANTRIK
PART-2 PALAM, VILLAGE PARTY (INDIA)
KAPASHERA SOUTH WEST,
NCT OF DELHI-110045
8. PRITHVI NATH SINGH WZ-1252/1, FIRST FLOOR, BHARATIYA AUTO-
NANGAL RAYA, DELHI- SAMPURAN RICKSHAW
110046 KRANTIKARI
PARTY
9. PREM SINGH DOOR NO. T-83/261, INDIRA NAVARANG GLASS TUMBLER

CAMP, BEGUMPUR,
MALVIYA NAGAR, SOUTH
DELHI-110017

CONGRESS PARTY
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10. MANOJ KUMAR SHARMA HOUSE NO. 218, MOHALLA LOKTANTRIK TRIANGLE
KAMBU HAAN 2/BANI JANSHAKTI
ISARAIL, PO-JEWAR, PARTY
’ GAUTAMBUDDHA NAGAR,
4 UTTAR PRADESH-203135
I i
11. MAHESH KUMAR DENWAL 18 CSC, DDA MARKET, AMBEDKARITE COAT
MASJID MOTH, PHASE 2, PARTY OF INDIA
GREATER KAILASH, NEW
) DELHI -110048
=)
P 4R
12. LUKMAN KHAN 776, CHIRAG DELHI, NEW LOG PARTY CCTV CAMERA
DELHI-110017
n
]
13 SANDHYA THAKKAR PARAMOUNT EMOTIONS, RASHTRIYA SEWING
FLAT NO. 1701, 17™ FLOOR, REPUBLICAN MACHINE
TOWER A, SECTOR 1, PARTY
GREATER NOIDA WEST
BISRAKH,
GAUTAMBUDDHA NAGAR,
A UTTAR PRADESH-201306
(iii) Other Candidates
14. DILIP SINGH 1-273, | BLOCK, NARAINA INDEPENDENT MIKE
VIHAR, NEW DELHI-110028
y
15. RAVINDER SINGH T-650/L 5 A1, DURGA INDEPENDENT WHISTLE

&%
i W
X

MOHALLA, BALJEET
NAGAR, NEW DELHI -
110008
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16. SANJAY RAWAT H.NO. 1064, BLOCK 22, INDEPENDENT NAGRIK
LODHI COLONY, NEW
m DELHI-110003
T
1
17. HIRA LAL 86, OLD MIG FLATS, INDEPENDENT APPLE
PRASAD NAGAR-1, KAROL
BAGH, NEW DELHI- 110005
-~
Place: DELHI

Date: 09.05.2024

FORM 7A
[See rule 10(1)]

Returning Officer
04-New Delhi Parliamentary Constituency

LIST OF CONTESTING CANDIDATES

Election to the House of the People from 05-North West Delhi (SC) Parliamentary Constituency

110085

S. No. Name of Candidate Address of Candidate Party Affiliation Symbol Allotted
1 2 3 4 5
(i) Candidates of recognized National and State Political Parties
UDIT RAJ H No C/o KALLAN , A-1202,
SHYAM COLONY, ROHINI
SECTOR -23, BUDH VIHAR
1 PHASE-2, BUDH VIHAR, |INDIAN NATIONAL
NORTH WEST DELHI, CONGRESS HAND
DELHI-110086
YOGENDER CHANDOLIYA
C-85, FARMER APARTMENT, 51 A paTIVA JANATA LOTUS
2 SECTOR-13, ROHINI, DELHI- PARTY
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VIJAY BAUDDH

290, MAA MUTHRI NIWAS,
GALI NO. 18, SWATANTRA
NAGAR, NARELA, DELHI,

3 NARELA, NCT OF DELHI, BAHUPJ';\A‘FL\‘TiAMAJ ELEPHANT
110040
(ii) Candidates of registered political parties (other than recognized National and State Political Parties)
K M KAJAL
H. NO. 430 B-4 POCKET-1
4 POLICE COLONY TIKRI | PUBLIC POLITICAL PENCIL
KHURD DELHI-40 PARTY SHARPENER
ADV. KRUPAL
[ PRABUDDHA
MISTRI NAGAR, SHAHABAD
5 RURAL. KALABUARAGI, REPUBLICANPARTY SHIP
KARNATAKA-585228
KHILKHILAKAR
BAHUJAN SHOSHIT
FLAT NO. 782, GROUND SAMAJ
6 FLOOR, BLK-GH PKT-1, SEC- SANGHARSH WATER TANK
: 29, ROHINI, DELHI SAMTA PARTY
NAND RAM BAGRI
A-41245, 246, 247, VOTERS PARTY GAS STOVE
7 SULTANPURI DELHI INTERNATIONAL
NARESH KUMAR
H.NO.-225, HARIJAN BASTI,
POST OFFICE-QUTUBGARH, | RASHTRIYASAMAJ
8 MUNGESH PUR, NORTH PAKSHA WHISTLE

WEST EAST, DELHI-110039
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POOJA (BHAGTANI)

a

H.NO. 11, NAI BASTI,
MAMOOR PUR,NARELA,
NORTH, DELHI-110040

BHARATIYA JAN
JAGRITI PARTY

GAS CYLINDER

10

PRAVEEN GAUTAM

-y I. /F \
. -

DOOR NO. T-265, C-7/A,
CHIRAG DELHI, MALVIYA
NAGAR, SOUTH DELHI,
DELHI, PIN; 110017

NAVARANG
CONGRESSPARTY

GLASS TUMBLER

11

PREETI

C-203, BLOCK, C, RAGHUBIR
NAGAR,DELHI

SAMAN ADHIKAR
PARTY

PETROL PUMP

SINGH CHURIYANA

ADVOCATE DR. MAHENDER

WZ-93A, TILAK NGR 80 SQR.

BAHUJANDRAVIDA

12 YARDSNEW DELHI-110018. PARTY DIAMOND
RAJENDER SOOD
13 62 J-BLOCK ARYA SAMAJ
ROAD, NEWDELHI-110059 | AAM JANSHAKTI | BATTERY TORCH
PARTY
SHYAM BHARTEEY
R-21, MOHAN GARDEN,
14 UTTAM NAGAR, NEW PLATE
GAREEB AADMI

DELHI-110059

PARTY

CONTAINING FOOD
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ADVOCATE SATISH

CHANDRA
358/18 MCD FLATS SECTOR

1

5 £ 20 ROHINI DELHI 110086 AMBEDKARITE Conr
8 PARTY OF INDIA
MhriB
SUBHASH

H.NO. G 647 SHAKURPUR JJ |ASANKHYA SAMAJ| AUTO-RICKSHAW

16

COLONY NEW DELHI 110034

PARTY

SURESH KUMAR

H. NO. 96, GALI NO. 2, SANJAY|PEOPLES PARTY OF BASKET
COLONY, NARELA, DELHI- INDIA CONTAINING
17 110040 (DEMOCRATIC) FRUITS
SANJAY KUMAR SIWAL HOUSE. NO. 101 VILLAGE & | Lo\ 0oy
POST OFFICE IRADAT IANSHAKTH
m NAGAR @ NAYA BANS,
18 e DEIEQID4I-110082 PARTY (SECULAR) CHAKKI
-
”
(iii) Other Candidates
ADITI
H.NO. E-894, E-BLOCK, T- PLASTERING
19 HUTS, SHAHBAD DAIRY, INDEPENDENT TROWEL
DELHI-42
CHANDER PAL SONI
H. NO. 7126, SECTOR-B
20 POCKET 10,VASANT KUNJ, | INDEPENDENT BAT

DELHI-110070
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NARESH KUMAR
r_. ‘\ B-1325 BLOCK B SHAHBAD
21 v & DAIRY DELHI INDEPENDENT FLUTE
&
PARMENDRA
MANJHI H NO. 184/B, ROOPALI
ENCLAVE
VILLAGE KARALA, INDEPENDENT PEN NIB WITH
22 DELHI-110081 SEVEN RAYS
PUSHPA NAGRA
1 C-105, LAXMI PARK,
23 NANGLOI, DELHI-110041 INDEPENDENT BANGLES
PRADEEP KUMAR T-743C, FAIZ ROAD, NEAR
DURGA MATA TAMPLE,
24 KAROL BAGH, NEW DELHI INDEPENDENT APPLE
CENTRAL, DELHI-110005
SATYA PRAKASH
UTTRAKHANDI
25 D-812, D- BLOCK,
MANGOLPURI, DELHI-110083| INDEPENDENT CAMERA
H. NO. B-169, J.J. COLONY,
SHAHBAD DAIRY ,
26 SAHIBABAD DAULAT PUR, INDEPENDENT REFRIGERATOR
NORTH-WEST, DELHI-110042
Place:- DELHI

Date:- 09.05.2024
Returning Officer
05-North West Delhi (SC) Parliamentary Constituency
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FORM 7A
[See rule 10(1)]
LIST OF CONTESTING CANDIDATES
Election to the House of the People from 06-West Delhi Parliamentary Constituency
S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
1 KAMALJEET SEHRAWAT PLOT No. 28-29, BHARATIYA LOTUS
NANDA ENCLAVE, JANATA PARTY
SECTOR-19, DWARKA,
NEW DELHI-110075
2 MAHABAL MISHRA RZ-86, VAISHALI, GALI AAM AADMI BROOM
No. 2, DABRI, NEW PARTY
DELHI-110045
3 VISHAKHA PLOT No. 05 AND 06, S/F BAHUJAN ELEPHANT
FLAT No. 302 BLOCK D, SAMAJ PARTY
m EXTENSION, BHARAT
- VIHAR, KAKROLA,
S| SOUTH WEST DELHI-
‘f' ? l 110078
(i) Candidates of registered political parties (other than recognised National and State Political Parties)
4 AMIT KUMAR SINGH F-3/29, BLOCK F, VIKAS RASHTRIYA BRICKS
NAGAR, DELHI, UTTAM SURAKSHA
ﬁ NAGAR, NCT OF DELHI- PARTY
=, o= 110059
-
5 UMA SHANKAR TIWARI H.No.-231, SAINIK BHARTIYA TELEPHONE
ENCLAVE-3, JHARODA MAHASANGH
Q KALAN ROAD, PARTY
itk NAJAFGARH, DELHI
6 UMESH CHAUHAN HOUSE NUMBER- 191, RASHTRIYA BALLOON
GALI NO. 27, SHIV RASHTRAWADI
MANDIR, PRASHANT PARTY

ENCLAVE, BAPROLA,
NEW DELHI-110043
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7 OM PRAKASH NARAYAN 0-45A, O BLOCK, GEETA AAPKI APNI BATTERY
ENCLAVE, UTTAM PARTY TORCH
g g NAGAR, DELHI-110059 (PEOPLES)
b i
8 CHAMAN LAL VERMA J-35, ARYA SAMAJ SAMAJ VIKAS ELECTRIC POLE

ROAD, UTTAM NAGAR,
NEW DELHI-110059

KRANTI PARTY

9 CHARANJEET SINGH ALL INDIA LION
B-186, OLD 311, JANTA FORWARD BLOC
< \ COLONY, SHIVAII VIHAR
@ NEAR SHIV MANDIR,
< RASHTRIYA RAIJDHANI
- DELHI-110027
8t ¢
10 JAYA RAMAN AN-229, T.C. CAMP SARVLOKHIT APPLE
RAGHUBIR NAGAR, NEW SAMAJ PARTY
@ DELHI-110027
11 DEEPAK SHARMA 338, BLOCK-A, SHYAM BHARATIYA JAN | GAS CYLINDER

%

COLONY NEAR SHIV
MANDIR, BUDH VIHAR
PHASE-2, 110086

JAGRITI PARTY

12

PRAMOD KUREEL

115A,C5D BLOCK, JANAK
PURI, NEW DELHI-110058

BAHUJAN
NATIONAL
PARTY
(AMBEDKAR)

KETTLE
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13 MADHU E-137, MANGOL PURI AKHIL PHONE
BHARTIYA CHARGER
PARIVAR PARTY
14 MEENA UJJAINWAL H.No. 239, HARIJAN PEOPLES PARTY BASKET
COLONY,TILAK VIHAR, OF INDIA CONTAINING
TILAK NAGAR, (DEMOCRATIC) FRUITS
NEW DELHI-110018
15 RAMESH KUMAR JAIN A-34-A, SHISH RAM GAREEB AADMI CAMERA
@NIRBHIK PARK, OPPOSITE SHIV PARTY
MANDIR, UTTAM
NAGAR,
NEW DELHI-110059
16 DOOR No. T C S-1, NAVARANG GLASS
COMPLEXIPCSI CONGRESS TUMBLER
SHYAM ENCLAVE, PARTY
DHANSA ROAD,
NAJAFGARH, SOUTH
DELHI, DELHI-110043
o~
17 SUNIL MEGHWAL D-429, BLOCK-D, JJ AMBEDKARITE COAT
COLONY, MADIPUR, PARTY OF INDIA
DELHI
(iii) Other candidates
18 ANJU SHARMA WZ-A-7, GALI No. 13, INDEPENDENT GIFT PACK

KRISHNA PARK, TILAK
NAGAR, WEST DELHI,
DELHI-110018
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19 KAPIL MARWAH D-8A,MUKHRAM INDEPENDENT FLUTE
GARDEN, TILAK NAGAR,
DELHI
-
| o
20 JARNAIL SINGH WZ-H44, SANT NAGAR INDEPENDENT BAT
EXTENSION,TILAK
NAGAR-110018
21 RAVI WZ-312, MADIPUR INDEPENDENT BUCKET
VILLAGE, DELHI
22 RAJIV KANT MISHRA N-99, RAGHUBIR NAGAR, INDEPENDENT CHIMNEY
NEW DELHI-110027
23 RAM NARAYAN MOHANTY | PLOT 56 & 57, B-BLOCK, INDEPENDENT BEAD
LANE-21, RNMOHANTY NECKLACE
HOUSE, GOLDEN
ENCLAVE, RANAJI
ENCLAVE, NAJAFGARH,
DELHI-110043
24 SABIR KHAN WZ-495, TIHAR VILLAGE, INDEPENDENT GANNA KISAN

TILAK NAGAR, WS.O.
WEST DELHI, DELHI-
110018

Place: Delhi
Date: 09.05.2024

Returning Officer,

06-West Delhi Parliamentary Constituency
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FORM 7A
[See rule 10(1)]

LIST OF CONTESTING CANDIDATES
Election to the House of the People from 07-South Delhi Parliamentary Constituency

S. No. Name of candidate Address of candidate Party affiliation Symbol allotted
1 2 3 4 5
(i) Candidates of recognised National and State Political Parties
ABDUL BASIT
™ H. No. E-85, JAWAHAR
1. o PARK, KHANPUR, NEW SA?\;IA:JLIJDJ:FIQ\ITY ELEPHANT
) DELHI - 110062
w
RAMVIR SINGH BIDHURI
h 1, ZALIM MOHALLA,
TUGHLAKABAD BHARATIYA
2. f'\ ,‘:’J VILLAGE, NEW DELHI- JANATA PARTY LOTUS
Ca 110044
{ [
SAHI RAM
> H. No. 321, CHURIYA
3 («, MOHALLA, TEHKHAND AAM AADMI BROOM
\\.7 VILLAGE, NEW DELHI- PARTY
4 110020
(ii) Candidates of registered political parties (other than recognised National and State Political Parties)
OMAPRAKASH
‘ . " 196, KARIGANVA BHAG-
, 2, KARIGOV, GYANPUR, SAMAJ VIKAS
4. ' SANT RAVIDAS NAGAR KRANTI PARTY ELECTRIC POLE
(UP) 221304
GAUTAM ANAND
B 6/8, RDG MEDICAL
5. ». COLLEGE, UJJAIN, FOQVbIALQI\E)DéﬁOC LION
4 MADHYA PRADESH
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NAVEEN KUMAR

D

H. No. — 106, BAMNOLI- HAMARA SAHI
6. bnd VILLAGE, DELHI-110077 | VIKALP PARTY BINOCULARS
—
BIHARI LAL JALANDHARI
G-4/87, CHHURIA
MOHALLA,
TUGHLAKABAD
7. VILLAGE, 'ND'Q\E?\E(ENS APPLE
JAITPUR, PO: JAITPUR,
DISTT: SOUTH DELHI,
DELHI-110044
W2Z-251, 80 YARD,
8 HARIZAN COLONY, AMBEDKARITE COAT
: TILAK NAGAR S.0. WEST | PARTY OF INDIA
DELHI, PIN-110018
RAM GOPAL
S-170/B-133 JHUGGI,
JHARERA VILLAGE,
9. DELHI CANTT, ] ANHS’EEXAP'XETY GANNA KISAN
NEW DELHI-110010
RINKI SANYAL
K-1-18, POCKET-K, BHARATIYA
10 CHITTARANJAN PARK SAMPURAN AUTO-
: DELHI - 110019 KRANTIKARI RICKSHAW
PARTY
LAKHAN SINGH
DOOR No. 70, BLOCK No.-
C.\ 12, DAKSHIN PURI EXTN. NAVARANG GLASS
11. , DAKSHINPURI, SOUTH CONGRESS TUMBLER
. % DELHI, DELHI, PIN- PARTY
’ 110062
SURJEET SINGH
ﬁ DAIRY No.-48B,
1 MASOODPUR, VASANT DELHI JANTA COCONUT
: KUNJ, NEW DELHI- PARTY FARM

=
= L- I 4 f

" +

4t

110070
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SURINDER KUMAR

p HOUSE No. 70/9, BHARATHEEYA GIFT PACK
13 fom o KISHANGARH, VASANT | JAWAN KISAN
: e KUNJ, SOUTH WEST PARTY
-~ DELHI, DELHI — 110070
(iii) Other candidates
ARUN KUMAR
| H.No. 193, STREET No. 07,
14, | SAMALKA, KAPASHERA, | 'NDEPENDENT ALMIRAH
| SOUTH WEST DELHI
KAMLESH KUMAR JHA
H-16/1464, SANGAM TELEPHONE
15. VIHAR, NEW DELHI- INDEPENDENT
110062
CHANDRASHEKHAR
SINGH KUSHWAHA
3/30, SECOND FLOOR,
NEHRU NAGAR, RING
' CRANE
16. ROAD. NEW DELHI INDEPENDENT
110065
JAGDISH KUMAR VERMA
e
- HOUSE No. A-36-37, 3RD
| BATTERY
= FLOOR, JAWAHAR PARK,
17, @ OEVL) ROAD, KHANPUR. | INDEPENDENT TORCH
“yA NEW DELHI-110062
\
DEEPAK KAPILA
'c- :‘ )
8. 28 H.NO. M-41, KALKAJI, INDEPENDENT BAT

N
4

NEW DELHI-110019
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POONAM SRIVASTAVA
32 POCKET B-6 NEAR
VISHRAM CHOWK SEWING
19. SECTOR-4 ROHINI INDEPENDENT MACHINE
AVANTIKA NORTH
WEST DELHI-85
RAJAN SINGH
- J 2-287-5 GUPTA COLONY BUCKET
20. SANGAM VIHAR NEW INDEPENDENT
N DELHI 110080
VIRENDER
PO: SIDHANWA, DIST:
21. -~ BHIWANI, HARYANA- INDEPENDENT BLACK BOARD
127028
!
SHANKAR DEY
) H.NO. 897D/8, WARD
22. a NO. 8, MEHRAULI-110030 INDEPENDENT FLUTE
Place: Delhi

Date: 09.05.2024

Returning Officer

07-South Delhi Parliamentary Constituency
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